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The general standards of living have been growing

globally; and India is not an exception, thankfully.

At the same time, at least in some countries where

economic development is not at a very high level,

there are so many areas where improvements can be

made so that the overall societal development takes

an upward surge. It needs to be appreciated that

there could be a large gap between visible signs of

economic development and the actual state of living

for a vast majority of the population.

For a true and genuine progress, it should be ensured

that economic and social development occurs hand in

hand. It is customary to feel that the governments

should take the lead and participate in such

developmental activities. However, in countries with

vast geographical expanse and a large population that

lives well below a level of economic comfort; it would

be ambitious to expect that it should be entirely the

responsibility of the state. In India, the adoption of

mixed economy and the introduction of public sector

was, in a way, the precursor to laying a road towards

social responsibility.

In due course, the private sector enterprises started

adopting several of these developmental programs –

more on their own volition; thereby leading to a

situation eventually where it has begun to be

expected that activities of social upliftment are a

part of their mandate. As can be gauged by anyone,

the opportunities for an organization to be part of

the societal development are plenty, if only one has

the zeal to do it. In India, for example, there is

tremendous scope for organizations to participate in

the progress of such areas as primary education,

primary healthcare etc in addition to playing an active

role in areas like public sanitation, basic infrastructure

etc which eventually lead to a general elevation of

living standards. Without doubt, the role for these

activities is more pronounced in the rural and semi-

urban pockets where the lack of development is more

prominent.

While an on-going involvement in such activities is an

option for any corporate entity, including the

insurance companies, more specifically Indian

insurers can resort to spreading the insurance

message wider, especially in such of those areas

where it is less understood and more seriously

required. The targets set for achievement in social

and rural domains should not be seen merely as such

but practiced in the true spirit for which they are

meant. Further, while investing their funds, insurers

should necessarily ensure that the social

responsibility tag is considered in addition to

profitability.

'Corporate Social Responsibility in Insurance' is the

focus of this issue of the . Considering that

the scope for such a topic is wide, the next issue of

the Journal will also focus on CSR.
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from the editor

- CSR for Insurers

The Never-ending Journey

In a recent global survey on the happiness quotient

of the peoples of different nations, the results have

indicated that on top of the study were several

nations in the Scandinavian Peninsula and the Baltic

region. These are countries that would not

otherwise figure uppermost on lists of the

strongest economies. The results of the survey are

a silent testimony to the fact that a high order of

economic strength need not be indicative of the

standard of life that the nation's citizens live. The

levels of satisfaction that one derives in various

parameters indicate the true well-being of the

society. It is often debated that economic and social

development are two different aspects and have to

be treated separately. Irrespective of a high level of

economic development, it is the well-being of the

large masses which should be the real indicator of

societal development.

At the root of the social development are indicators

which might otherwise sound very mundane but

which are to be treated as the most fundamental

and important ones. Some of these which are of a

very crucial nature particularly in developing nations

are: regular supply of clean drinking water,

availability of basic sanitation and hygiene, access to

primary healthcare etc; and at a slightly higher

pedestal primary education. Most of these

factors are particularly pertinent in non-urban areas

where the general standards of living are at a much

lower level as compared to the urban pockets.

The government and administration are usually

associated with the achievement of these basic

amenities. But in a large country with a majority of

the population living in its villages, it would be

ambitious to expect that the government can

entirely attend to such a humongous task. There

should be a certain level of voluntary participation

for every organization and individual to overcome

the highly difficult challenges associated with

societal development. It is in this regard that

Corporate Social Responsibility (CSR) has had its

genesis. What started as a small step towards the

betterment of a few areas of the society has today

taken the proportions of an-going movement; and

several corporates have taken upon themselves the

responsibility of extending great support to societal

improvement as a part of their strategic goals.

Insurance industry has not remained a silent

spectator to this very important activity; and right

from the beginning, several insurers have

associated themselves with some of the very major

issues afflicting the society. Besides, the very

fundamental activity of insurance having directly to

do with the amelioration of various hardships that

humanity confronts, it can be said that CSR is

ingrained in their practices. 'CSR in Insurance' is the

focus of this issue of the . Mr. Ashvin Parekh

opens the debate with a very crisp note on the

importance of the need for sustaining a vibrant

community which only will continue to create the

demand for insurers' products and services. The

next article by Mr. G.V. Rao highlights the role for

non-life insurers in improving the general standards

of the society; and the part being played by the

Indian non-life insurance companies.

In the next article, Mr. Ashish Shrivastava

emphasizes upon the importance that customers

attach to the good practices of a company and adds

that they do not hesitate to boycott the products

of a company that they find to be lacking in ethical

standards. Mr. C.L. Baradhwaj talks about the

importance of environmental sustainability as a

good practice for improving business in the long

run, no less for insurers. In the concluding article, we

have Mr. Vepa Kamesam and Dr. V. Padmavathi

discussing the origin of CSR as an important activity

and its evolution over a period of time; and on how

the Indian corporate world, insurers included, has

taken to it.

Corporate Social Responsibility is an unending

phenomenon. No wonder then that the focus

should continue on 'CSR for Insurers' for the next

issue as well.

Journal
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To

With the increasing integration with the

international financial markets and the growing

interest in the Indian insurance markets, there are

requests for sharing and exchange of information

between supervisors and other entities both in the

insurance industry and other stakeholders in the

financial markets. The request for information

may emanate from both cross-border entities and

from other regulators within the country.

The IRDA is frequently approached for

provision/sharing of information on its. Regulated

entities - both insurance companies (including the

reinsurers) and intermediaries (including agents,

brokers and other distribution channels). These

requests may either be in the context of a crisis

situation or on matters pertaining to day to day

operations of entities supervised by the Authority.

This document lays down the policy framework for

sharing of information sought by any outside

agency both within India and jurisdictions outside

India. While laying down the framework, it is

necessary to underline the importance of

maintaining a high standard of confidentiality in

the information shared with other stakeholders.

Broadly, the information sought from the

Authority can be segregated the following

categories:

1. Information available in public domain;

2. Information not available in public domain:

a. Information which is considered to be

confidential by the Authority; and/or

b. Information which could impinge on

proprietary rights for commercial and other

reasons.

3. Any information other than specified at (1) and

(2) above.

Each of these aspects is dealt with separately as

under:

Policy Guidelines for Sharing of Information

A. Introduction:

B. Categorization of information sought:

I. Information available in public domain:

II. Information not available in public domain:

The IRDA has laid down the prescriptions for

disclosure of information. These disclosures

include Returns required to be filed with IRDA at

periodic intervals including monthly, quarterly,

half-yearly and annual. In addition, disclosures are

also required to be made in the public domain at

the prescribed intervals. Broadly, the information

available in public domain can be segregated into

the following two categories:

(a) Information available on the IRDA

website/IRDA publications:

(b) Information available on the respective

entity's website/ its publicly available

documents or available with any other

statutory/public body.

In addition, once the insurance companies get

listed, the disclosure made in the prospectus

would also need to be compliant the prescriptions

of the market regulator, Securities and Exchange

Board of India, besides meeting the periodic

disclosure requirements as laid down in the listing

Agreement.

The Authority has no concerns on sharing of

information in the public domain, and would

exercise either of the following two options in

providing access to the said information:

(a) Provide information available in the public

domain; and

(b) Provide details of the website/ other

source of the information sought.

Thus, the applicant can be provided/ guided to the

source of the said information.

The applicants seeking information from the IRDA

may broadly be segregated into the following

broad categories:

1. Information sought for carrying out statutory

and regulatory purposes:

a, Information sought under section 20 of the

Insurance Act, 1938;

b, Information sought by Domestic regulators,
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e
rs

o
n

o
r

b
o

d
y

ap
p

o
in

te
d

b
y

th
e

co
u

rt
o

r
b
y

la
w

,
fo

r
th

e
p

u
rp

o
se

o
f

re
o

rg
an

is
at

io
n

o
r

liq
u

id
at

io
n

o
f

th
e

b
u

ye
r

o
r

o
f

th
e

re
sc

h
e
d

u
lin

g
,

se
tt

le
m

e
n

t
o

r
su

sp
e
n

si
o

n
o

f
p

ay
m

e
n

t
o

f
it

s

d
e
b

ts
.

h
.

C
re

d
it

Li
m

it
is

th
e

cr
e
d

it
lim

it
se

t
b
y

th
e

in
su

re
r

fo
r

e
ve

ry
b

u
ye

r
w

it
h

w
h

o
m

th
e

p
o

lic
y
h

o
ld

e
r

tr
ad

e
s.

T
h

e
le

ve
lo

f
th

e
lim

it
is

se
t

a
t

t
h

e
m

a
x

im
u

m
a

m
o

u
n

t
in

n
o

rm
a

l

ci
rc

u
m

st
an

ce
s

th
at

ca
n

b
e

o
w

e
d

b
y

th
e

b
u

ye
r

at
an

y
ti

m
e
.

Li
m

it
s

sh
al

l
b

e
as

se
ss

e
d

b
y

se
lle

r

ap
p

ly
in

g
p

ri
n

ci
p

le
s

o
f

p
ru

d
e
n

ce
an

d
g

ra
n

te
d

at

a
su

it
ab

le
le

ve
l,

d
e
p

e
n

d
in

g
o

n
th

e
cr

e
d

it

w
o

rt
h

in
e
ss

o
f

th
e

b
u

ye
r.

i.
T

h
e

"g
ra

n
te

d
cr

e
d

it
lim

it
"

is
th

e
m

ax
im

u
m

in
su

re
d

cr
e
d

it
lin

e
fo

r
a

sp
e
ci

fi
c

b
u

ye
r

an
d

th
e

p
o

lic
y
h

o
ld

e
rs

ca
n

tr
ad

e
o

n
an

in
su

re
d

b
as

is

w
it

h
in

th
e

ap
p

ro
ve

d
cr

e
d

it
lim

it
th

ro
u

g
h

o
u

t
th

e

p
o

lic
y

p
e
ri

o
d

w
it

h
o

u
t

fu
rt

h
e
r

re
fe

re
n

ce
to

th
e

in
su

re
r.

j.
"T

ra
d

e
C

re
d

it
in

su
ra

n
ce

p
o

lic
y
"

is
a

co
n

d
it

io
n

al

in
su

ra
n

ce
co

n
tr

a
ct

b
e

tw
e

e
n

tw
o

p
a
rt

ie
s

(in
su

re
r

an
d

se
lle

r)
th

at
ca

n
n

o
t

b
e

tr
ad

e
d

an
d

is

al
w

ay
s

d
ir

e
ct

ly
re

la
te

d
to

an
u

n
d

e
rl

y
in

g
tr

ad
e

tr
an

sa
ct

io
n

,
w

h
ic

h
is

e
it

h
e
r

th
e

d
e
liv

e
ry

o
f

g
o

o
d

s
o

r
o

f
se

rv
ic

e
s.

T
h

e
co

rr
e
ct

fu
lf

ill
m

e
n

t
o

f

th
is

tr
ad

e
tr

an
sa

ct
io

n
an

d
sa

ti
sf

ac
ti

o
n

o
f

th
e

co
n

tr
ac

t
te

rm
s

w
h

ic
h

is
e
ss

e
n

ti
al

fo
r

cr
e
d

it

co
ve

r
to

e
x
is

t.

k.
"F

ac
to

ri
n

g
"

is
th

e
p

u
rc

h
as

e
o

f
re

ce
iv

ab
le

s
b
y

a

le
n

d
e
r/

F
in

an
ci

al
In

st
it

u
ti

o
n

/
B

an
k

at
a

fi
xe

d

d
at

e
to

m
ak

e
p

o
ss

ib
le

fo
r

co
m

p
an

ie
s

to
fu

n
d

al
l

o
r

so
m

e
o

f
th

e
ir

in
vo

ic
e
s

an
d

th
u

s
co

ve
r

th
e
ir

o
p

e
ra

ti
n

g
ca

p
it

al
re

q
u

ir
e
m

e
n

ts
;

o
b

ta
in

co
ve

r

ag
ai

n
st

th
e
ir

cu
st

o
m

e
rs

'
in

so
lv

e
n

cy
;

o
b

ta
in

p
ay

m
e
n

t
o

f
re

ce
iv

ab
le

s
w

it
h

sh
o

rt
e
r

p
ay

m
e
n

t

te
rm

s;
o

b
ta

in
in

fo
rm

at
io

n
o

n
th

e
ir

cu
st

o
m

e
rs

'

fi
n

an
ci

al
so

u
n

d
n

e
ss

;
o

u
ts

o
u

rc
e

o
r

v
ar

y
th

e
ir

ad
m

in
is

tr
at

iv
e

e
x
p

e
n

se
s;

an
d

o
p

ti
m

iz
e

cu
rr

e
n

t

as
se

ts
an

d
lia

b
ili

ti
e
s.

A
fa

ct
o

r
co

m
p

an
y

d
o

e
s

n
o

t

p
ro

v
id

e
co

ve
r

ag
ai

n
st

n
o

n
-p

ay
m

e
n

t
o

n
it

s
o

w
n

.

l.
"F

in
a

n
c

ia
l

G
u

a
ra

n
te

e
"

is
u

n
d

e
rs

to
o

d
a

s

co
m

p
ri

si
n

g
an

y
b

o
n

d
,

g
u

ar
an

te
e
,

in
d

e
m

n
it

y
o

r

in
su

ra
n

ce
,

co
ve

ri
n

g
fi

n
an

ci
al

o
b

lig
at

io
n

s
in

re
sp

e
ct

o
f

an
y

ty
p

e
o

f
lo

an
,

p
e
rs

o
n

al
lo

an
an

d

le
as

in
g

fa
ci

lit
y,

g
ra

n
te

d
b
y

a
b

an
k/

cr
e
d

it

in
st

it
u

ti
o

n
,

fi
n

an
ci

al
in

st
it

u
ti

o
n

o
r

fi
n

an
ci

e
r,

o
r

is
su

e
d

o
r

e
xe

cu
te

d
in

fa
vo

u
r

o
f

an
y

p
e
rs

o
n

o
r

le
g

al
e
n

ti
ty

in
re

sp
e
ct

o
f

th
e

p
ay

m
e
n

t
o

r

re
p

ay
m

e
n

t
o

f
b

o
rr

o
w

e
d

m
o

n
e
y

o
r

a
n

y

c
o

n
tr

a
c
t,

tr
a
n

sa
c
ti

o
n

o
r

a
rr

a
n

g
e

m
e

n
t

p
ri

m
ar

y
p

u
rp

o
se

o
f

w
h

ic
h

is
to

ra
is

e
fi

n
an

ce
o

r

se
cu

re
su

m
s

d
u

e
in

re
sp

e
ct

o
f

b
o

rr
o

w
e
d

m
o

n
e
y.

m
."

M
ax

im
u

m
lia

b
ili

ty
am

o
u

n
t"

is
m

ax
im

u
m

lo
ss

th
at

ca
n

b
e

su
st

ai
n

e
d

th
ro

u
g

h
o

n
e

si
n

g
le

p
o

lic
y.

If
th

e
to

ta
ll

o
ss

o
f

a
p

o
lic

y
o

cc
u

rr
in

g
d

u
ri

n
g

th
e

p
o

lic
y

ye
ar

e
xc

e
e
d

s
th

e
am

o
u

n
t

o
f

th
e

ag
re

e
d

m
ax

im
u

m
lia

b
ili

ty
,t

h
e

ac
tu

al
lo

ss
fo

r
th

is
p

o
lic

y

·- 1" 11 ►►► 

■ 



in
t
h

e
a

ir

is
lim

it
e
d

to
th

is
am

o
u

n
t.

T
h

e
m

ax
im

u
m

lia
b

ili
ty

is
o

ft
e
n

d
e
fi

n
e
d

as
a

m
u

lt
ip

le
o

f
th

e
e
ar

n
e
d

p
re

m
iu

m
s

in
a

g
iv

e
n

p
o

lic
y

co
n

tr
ac

t.

n
.

"R
e
ve

rs
e

F
ac

to
ri

n
g

ar
ra

n
g

e
m

e
n

t"
m

e
an

s
an

y

ar
ra

n
g

e
m

e
n

t
in

w
h

at
e
ve

r
n

am
e

o
r

fo
rm

,

b
e
tw

e
e
n

a
b

o
rr

o
w

e
r

an
d

a
fi

n
an

ce
r,

w
h

e
re

in
a

b
o

rr
o

w
e
r

re
ce

iv
e
s

o
r

is
su

p
p

o
se

d
to

re
ce

iv
e

fi
n

a
n

ce
,

e
it

h
e

r
d

ir
e

ct
ly

o
r

in
d

ir
e

ct
ly

,
fo

r

b
o

rr
o

w
e
r'

s
p

u
rc

h
as

e
o

f
tr

ad
e

re
ce

iv
ab

le
s,

g
o

o
d

s
o

r
se

rv
ic

e
s.

o
.

"W
h

o
le

tu
rn

o
ve

r
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y
"

in
cl

u
d

e
s

al
l

b
u

ye
rs

an
d

in
su

re
s

ag
ai

n
st

n
o

n
-

p
ay

m
e
n

t.

p
.

"S
e
lle

r"
m

e
an

s
th

e
p

o
lic

y
h

o
ld

e
r

w
h

o
is

se
lli

n
g

th
e

u
n

d
e
rl

y
in

g
g

o
o

d
s

o
r

se
rv

ic
e
s.

1
.

Tr
ad

e
C

re
d

it
In

su
ra

n
ce

sh
al

lb
e

tr
e
at

e
d

as
p

ar
t

o
f

th
e

"M
is

ce
lla

n
e
o

u
s

In
su

ra
n

ce
"

as
d

e
fi

n
e
d

u
n

d
e
r

S
e
ct

io
n

13
8

o
f

th
e

In
su

ra
n

ce
A

ct
,1

9
3

8
.

H
o

w
e
ve

r,
fo

r
th

e
p

u
rp

o
se

o
f

se
g

m
e
n

ta
l

re
p

o
rt

in
g

th
e

IR
D

A
(P

re
p

ar
at

io
n

o
f

fi
n

an
ci

al

st
at

e
m

e
n

ts
an

d
A

u
d

it
o

r'
s

re
p

o
rt

),
R
e
g

u
la

ti
o

n
s,

Tr
ad

e
C

re
d

it
In

su
ra

n
ce

sh
al

l
b

e
sh

o
w

n
a

s
a

se
p

ar
at

e
se

g
m

e
n

t.

2
.

N
o

in
su

re
r

sh
al

li
ss

u
e

a
fi

n
an

ci
al

g
u

ar
an

te
e
.

3
.

A
ll

th
e

e
x
is

ti
n

g
cr

e
d

it
in

su
ra

n
ce

p
o

lic
ie

s
re

m
ai

n

v
al

id
as

p
e
r

o
ri

g
in

al
co

n
tr

ac
t

te
rm

s
an

d

co
n

d
it

io
n

s,
ti

ll
th

e
e
x
p

ir
y

o
f

th
e

cu
rr

e
n

t

co
n

tr
ac

t
p

e
ri

o
d

.
T

h
e

in
su

re
rs

ar
e

d
ir

e
ct

e
d

to

re
v
ie

w
th

e
cr

e
d

it
w

o
rt

h
in

e
ss

o
f

th
e

b
u

ye
rs

an
d

cr
e
d

it
as

se
ss

m
e
n

t
an

d
m

an
ag

e
m

e
n

t
p

ra
ct

ic
e
s

o
f

th
e

p
o

lic
y
h

o
ld

e
rs

u
n

d
e
r

th
e

e
x
is

ti
n

g
cr

e
d

it

in
su

ra
n

ce
p

o
lic

ie
s

cu
rr

e
n

tl
y

in
fo

rc
e

an
d

e
n

su
re

th
at

n
e
ce

ss
ar

y
ac

ti
o

n
is

ta
ke

n
to

p
ro

te
ct

th
e

in
te

re
st

s
o

f
th

e
in

su
ra

n
ce

co
m

p
an

y.

4
.

Tr
ad

e
C

re
d

it
In

su
ra

n
ce

p
o

lic
ie

s
w

ill
b

e
su

b
je

ct

to
th

e
fi

te
&

u
se

g
u

id
e
lin

e
s

o
f

th
e

A
u

th
o

ri
ty

5
.

T
h

e
in

su
re

rs
in

te
n

d
in

g
to

u
n

d
e
rw

ri
te

tr
ad

e

cr
e
d

it
in

su
ra

n
ce

b
u

si
n

e
ss

sh
al

lf
ile

th
e

re
v
is

e
d

p
ro

d
u

ct
s

u
n

d
e
r

th
e

F
ile

&
U

se
g

u
id

e
lin

e
s

an
d

th
e
se

g
u

id
e
lin

e
s.

6
.

S
co

p
e

o
f

co
ve

r
u

n
d

e
r

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

p
o

lic
y

-
T

h
e

cr
e
d

it
ri

sk
th

at
is

in
su

re
d

h
as

to

h
av

e
a

d
ir

e
ct

lin
k

w
it

h
an

u
n

d
e
rl

y
in

g
tr

ad
e

tr
an

sa
ct

io
n

,
i.e

.
th

e
d

e
liv

e
ry

o
f

g
o

o
d

s
o

r

se
rv

ic
e
s.

If
n

o
su

ch
d

ir
e
ct

lin
k

e
x
is

ts
,

th
e

o
u

ts
ta

n
d

in
g

am
o

u
n

t
is

n
o

t
in

su
ra

b
le

u
n

d
e
r

a

2
.
A

p
p

li
c
a

b
il
it

y
o

f
F

il
e

&
U

s
e

g
u

id
e

li
n

e
s

t
o

t
ra

d
e

c
re

d
it

in
s
u

ra
n

c
e

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

p
o

lic
y.

A
n

in
su

re
r

sh
al

l
o

ff
e
r

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

p
ro

d
u

ct
o

n
ly

if
al

lr
e
q

u
ir

e
m

e
n

ts
m

e
n

ti
o

n
e
d

b
e
lo

w

ar
e

m
e
t:

1
.

P
o

lic
y
-h

o
ld

e
r'

s
lo

ss
is

n
o

n
re

ce
ip

t
o

f
tr

ad
e

re
ce

iv
ab

le
ar

is
in

g
o

u
t

o
f

a
tr

ad
e

o
f

g
o

o
d

s
o

r

se
rv

ic
e
s.

2
.

P
o

lic
y
-h

o
ld

e
r

is
a

su
p

p
lie

r
o

f
g

o
o

d
s

o
r

se
rv

ic
e
s

in
co

n
si

d
e
ra

ti
o

n
fo

r
a

fa
ir

m
ar

ke
t

v
al

u
e
.

3
.

P
o

lic
y
-h

o
ld

e
r'

s
tr

ad
e

re
ce

iv
ab

le
d

o
e
s

n
o

t
ar

is
e

o
u

t
o

f
fa

c
to

ri
n

g
o

r
re

v
e

rs
e

fa
c
to

ri
n

g

a
r
r
a

n
g

e
m

e
n

t
o

r
a

n
y

o
t
h

e
r

s
im

il
a

r

ar
ra

n
g

e
m

e
n

t.

4
.

P
o

lic
y
-h

o
ld

e
r

h
as

a
cu

st
o

m
e
r

(i.
e
.B

u
ye

r)
w

h
o

is

lia
b

le
to

p
ay

a
tr

ad
e

re
ce

iv
ab

le
to

th
e

P
o

lic
y
-

h
o

ld
e
r

in
re

tu
rn

fo
r

th
e

g
o

o
d

s
an

d
se

rv
ic

e
s

re
ce

iv
e
d

b
y

h
im

fr
o

m
th

e
p

o
lic

y
h

o
ld

e
r,

in

ac
co

rd
an

ce
w

it
h

a
p

o
lic

y
d

o
cu

m
e
n

t
fi

le
d

w
it

h

th
e

in
su

re
r.

5
.

P
o

lic
y
-h

o
ld

e
r

u
n

d
e
rt

ak
e
s

to
p

ay
p

re
m

iu
m

fo
r

th
e

e
n

ti
re

P
o

lic
y

P
e
ri

o
d

.

6
.

A
n
y

o
th

e
r

re
q

u
ir

e
m

e
n

t
th

at
m

ay
b

e
sp

e
ci

fi
e
d

b
y

th
e

A
u

th
o

ri
ty

fr
o

m
ti

m
e

to
ti

m
e
.

1
.

A
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y

sh
al

l
n

o
t

b
e

is
su

e
d

to
b

an
ks

/
fi

n
an

ci
e
rs

/
le

n
d

e
rs

.

2
.

A
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y

ca
n

n
o

t
h

av
e

a

b
an

k/
fi

n
an

ci
e
r/

le
n

d
e
r

as
a

b
e
n

e
fi

ci
ar

y
o

f
a

cl
ai

m
o

r
w

h
e
re

th
e

p
ro

ce
e
d

s
o

f
th

e
cl

ai
m

s
ar

e

as
si

g
n

e
d

to
th

e
b

an
k/

fi
n

an
ci

e
r/

le
n

d
e
r.

3
.

A
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y

sh
al

ln
o

t
o

ff
e
r

co
ve

r
to

an
y

re
ce

iv
ab

le
ar

is
in

g
fr

o
m

a
fi

n
an

ci
al

se
rv

ic
e

o
r

co
n

su
lt

an
cy

se
rv

ic
e
.

4
.

T
h

e
in

su
re

r
w

h
ile

o
ff

e
ri

n
g

co
ve

r
fo

r
o

th
e
r

se
rv

ic
e
s

sh
al

l
u

n
d

e
rt

ak
e

v
al

u
at

io
n

o
f

th
o

se

se
rv

ic
e
s

co
n

si
d

e
ri

n
g

it
s

m
e
th

o
d

o
lo

g
y

an
d

p
as

t

v
al

u
at

io
n

s.
T

h
e
se

se
rv

ic
e
s

sh
al

l
b

e
o

ff
e
re

d
at

ar
m

s
le

n
g

th
an

d
v
al

u
e
d

in
ac

co
rd

an
ce

w
it

h

re
le

v
an

t
ac

co
u

n
ti

n
g

st
an

d
ar

d
s.

5
.

A
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y

ca
n

b
e

so
ld

o
n

ly

to
se

lle
r

o
n

w
h

o
le

tu
rn

o
ve

r
b

as
is

co
ve

ri
n

g
al

l

b
u

ye
rs

.
H

o
w

e
ve

r
an

in
su

re
r

m
ay

e
xc

lu
d

e

ce
rt

ai
n

b
u

ye
rs

o
r

b
u

ye
rs

in
ce

rt
ai

n
re

g
io

n
s

b
as

e
d

o
n

ly
o

n
cr

e
d

it
ri

sk
at

h
is

so
le

d
is

cr
e
ti

o
n

.

3
.

B
a

s
ic

R
e

q
u

ir
e

m
e

n
t
s

o
f

a
T
ra

d
e

C
re

d
it

In
s
u

ra
n

c
e

P
ro

d
u

c
t

4
C

o
n

d
it

io
n

s
o

n
T
ra

d
e

C
re

d
it

In
s
u

ra
n

c
e

A
.I

n
s
u

re
r

ir
d

a
jo

u
rn

al
|

ja
n

u
ar

y
2

0
11

1
0■ 
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ir
d

a
jo

u
rn

al
|

ja
n

u
ar

y
2

0
11

11

6
.

T
h

e
co

ve
r

u
n

d
e
r

a
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y

is
av

ai
la

b
le

o
n

ly
to

p
re

-a
g

re
e
d

b
u

ye
rs

an
d

u
p

to
th

e
lim

it
s

ag
re

e
d

.A
n
y

ch
an

g
e

in
th

e

lim
it

s
ca

n
b

e
e
ff

e
ct

e
d

o
n

ly
af

te
r

p
ri

o
r

ap
p

ro
v
al

o
f

th
e

in
su

re
r.

7.
A

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

p
o

lic
y

sh
al

l
co

n
ta

in

w
e
ll-

d
e
fi

n
e
d

cr
e
d

it
lim

it
s

fo
r

e
ac

h
o

f
th

e

b
u

ye
rs

an
d

sh
al

l
al

so
co

n
ta

in
an

o
ve

ra
ll

lim
it

u
n

d
e
r

th
e

p
o

lic
y.

8
.

A
n

in
su

re
r

sh
al

l
n

e
ce

ss
ar

ily
as

se
ss

th
e

cr
e
d

it

ri
sk

o
f

an
y

b
u

ye
r

w
h

o
co

n
tr

ib
u

te
s

m
o

re
th

an

2
%

o
f

th
e

to
ta

lt
u

rn
o

ve
r

o
f

th
e

p
o

lic
y
h

o
ld

e
r.

9
.

E
ve

ry
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

p
o

lic
y

sh
al

lc
ar

ry
a

su
b

ro
g

at
io

n
co

n
d

it
io

n
an

d
n

o
w

ai
ve

r
u

n
d

e
r

an
y

ci
rc

u
m

st
an

ce
s

sh
al

lb
e

al
lo

w
e
d

.

1
0

.
A

n
in

su
re

r
sh

al
l

h
av

e
th

e
ri

g
h

t
to

re
d

u
ce

o
r

ca
n

ce
l

a
cr

e
d

it
lim

it
at

an
y

ti
m

e
,

u
su

al
ly

as
a

re
su

lt
o

f
ad

ve
rs

e
o

r
n

e
g

at
iv

e
in

fo
rm

at
io

n
.

W
h

e
re

th
e

p
o

lic
y
h

o
ld

e
r

h
as

a
p

ro
te

ct
io

n
fo

r

th
e

sa
m

e
lo

ss
fr

o
m

a
th

ir
d

p
ar

ty
o

th
e
r

th
an

th
ro

u
g

h
th

e
in

su
ra

n
ce

p
o

lic
y,

th
e

in
su

re
r

sh
al

l

h
av

e
th

e
ri

g
h

t
to

re
v
ie

w
su

ch
p

ro
te

ct
io

n

ar
ra

n
g

e
m

e
n

t
an

d
re

d
u

ce
/

d
e
le

te
th

e
co

ve
r

u
n

d
e
r

th
e

in
su

ra
n

ce
p

o
lic

y.
T

h
is

sh
al

la
llo

w
th

e

in
su

re
r

to
b

ri
n

g
d

o
w

n
th

e
e
x
p

o
su

re
in

a
ti

m
e
ly

m
an

n
e
r.

T
h

e
n

e
w

cr
e
d

it
lim

it
sh

al
l
ap

p
ly

to
al

l

d
e
liv

e
ri

e
s

th
at

ar
e

m
ad

e
b
y

th
e

p
o

lic
y
h

o
ld

e
r

to

th
e

b
u

ye
r

af
te

r
th

e
d

at
e

o
f

in
su

re
r'

s
d

e
ci

si
o

n

to
re

d
u

ce
o

r
ca

n
ce

lt
h

e
lim

it
.

11
.

E
v

e
ry

in
su

re
r

sh
a

ll
a

p
p

o
in

t
a

c
re

d
it

m
an

ag
e
m

e
n

t
ag

e
n

cy
w

it
h

th
e

ap
p

ro
v
al

o
f

th
e

B
o

ar
d

o
f

D
ir

e
ct

o
rs

fo
r

th
e

p
u

rp
o

se
s

o
f

a
s
s
e

s
s
in

g
c

re
d

it
w

o
r
t
h

in
e

s
s

o
f

t
h

e

p
o

lic
y
h

o
ld

e
r

an
d

b
u

ye
rs

,
as

su
ri

n
g

th
at

th
e

b
u

ye
rs

p
ay

o
n

ti
m

e
,

ke
e
p

cr
e
d

it
co

st
s

lo
w

,

m
an

ag
e

p
o

o
r

d
e
b

ts
in

su
ch

a
m

an
n

e
r

th
at

p
ay

m
e
n

t
is

re
ce

iv
e
d

w
it

h
o

u
t

d
am

ag
in

g
th

e

re
la

ti
o

n
sh

ip
w

it
h

th
at

b
u

ye
r,

e
tc

.

12
.

T
h

e
in

su
re

r
b

e
fo

re
e

n
g

a
g

in
g

a
c
re

d
it

m
an

ag
e
m

e
n

t
ag

e
n

cy
sh

al
le

n
su

re
th

at
th

e
re

is

n
o

co
n

fl
ic

t
o

f
in

te
re

st
p

o
si

ti
o

n
o

f
th

e
cr

e
d

it

m
an

ag
e
m

e
n

t
ag

e
n

cy
w

it
h

th
e

p
o

lic
y
h

o
ld

e
r.

13
.

A
si

n
g

le
sp

e
ci

fi
c

tr
ad

e
cr

e
d

it
p

o
lic

y
co

ve
ri

n
g

o
n

ly
o

n
e

sh
ip

m
e
n

t
ca

n
n

o
t

b
e

so
ld

to
a

p
ro

sp
e
ct

.
N

o
tr

ad
e

cr
e
d

it
p

o
lic

y
sh

al
l

b
e

in
su

re
d

if
th

e
b

u
ye

rs
ar

e
ve

ry
sm

al
li

n
n

u
m

b
e
r

an
d

in
an

y
ca

se
w

h
e
re

th
e
re

ar
e

fe
w

e
r

th
an

te
n

b
u

ye
rs

.

14
.

N
o

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

p
o

lic
y

is
al

lo
w

e
d

to

co
ve

r
fa

ct
o

ri
n

g
,

re
ve

rs
e

fa
ct

o
ri

n
g

an
d

b
ill

d
is

co
u

n
ti

n
g

.

15
.

N
o

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

p
o

lic
y

is
al

lo
w

e
d

w
h

e
n

g
o

v
e

rn
m

e
n

ta
l,

p
a
ra

g
o

v
e

rn
m

e
n

ta
l

ag
e
n

ci
e
s

ar
e

th
e

b
u

ye
rs

.

1
.

A
P

o
lic

y
-h

o
ld

e
r

ca
n

n
o

t
ta

ke
o

u
t

m
o

re
th

an
o

n
e

tr
ad

e
cr

e
d

it
P

o
lic

y
e
it

h
e
r

w
it

h
th

e
sa

m
e

in
su

re
r

o
r

an
y

o
th

e
r

in
su

re
r

in
re

sp
e
ct

o
f

th
e

sa
m

e
B

u
ye

r
n

o
r

ca
n

th
e

in
su

re
r

is
su

e
m

o
re

th
a
n

o
n

e
tr

a
d

e
cr

e
d

it
in

su
ra

n
ce

p
o

lic
y

co
ve

ri
n

g
ri

sk
s

e
m

an
at

in
g

fo
r

o
r

fr
o

m
th

e
sa

m
e

e
n

ti
ty

.

2
.

A
P

o
lic

y
-h

o
ld

e
r

n
o

rm
al

ly
ca

n
n

o
t

n
o

t
b

e

o
ff

e
re

d
in

d
e
m

n
it

y
fo

r
m

o
re

th
an

8
0

%
o

f
th

e

tr
ad

e
re

ce
iv

ab
le

s
fr

o
m

e
ac

h
b

u
ye

r
o

r
9

0
%

o
f

th
e

co
st

in
cu

rr
e
d

b
y

se
lle

r
fo

r
p

re
v
io

u
s

ye
ar

w
h

ic
h

e
ve

r
is

lo
w

e
r.

3
.

A
P

o
lic

y
-h

o
ld

e
r

sh
al

l
b

e
o

b
lig

e
d

u
n

d
e
r

th
e

P
o

lic
y

to
n

o
ti

fy
ad

ve
rs

e
in

fo
rm

at
io

n
ab

o
u

t
th

e

B
u

ye
r

to
th

e
in

su
re

r.

4
.

A
P

o
lic

y
-h

o
ld

e
r

sh
al

ln
o

t
b

e
co

ve
re

d
fo

r
B

u
ye

r'
s

n
o

n
-p

ay
m

e
n

t
o

f
a

tr
ad

e
re

ce
iv

ab
le

o
n

ac
co

u
n

t

o
f

d
is

p
u

te
w

it
h

th
e

P
o

lic
y
-h

o
ld

e
r

o
r

su
p

p
lie

r
o

f

th
e

g
o

o
d

s
o

r
se

rv
ic

e
s

u
n

ti
l

th
e

d
is

p
u

te
g

e
ts

re
so

lv
e
d

5
.

A
p

o
lic

y
h

o
ld

e
r

sh
al

l
fi

le
w

it
h

th
e

in
su

re
r

a

s
t
a

t
e

m
e

n
t

o
f

c
re

d
it

p
o

li
c

y
,

c
re

d
it

m
an

ag
e
m

e
n

t
an

d
p

ro
ce

d
u

re
s

fo
r

m
o

n
it

o
ri

n
g

o
f

th
e

im
p

le
m

e
n

ta
ti

o
n

o
f

th
e

cr
e
d

it
p

o
lic

y
as

p
ar

t
o

f
th

e
p

ro
p

o
sa

lt
o

se
e
k

in
su

ra
n

ce
co

ve
r.

1
.

O
n

th
e

b
as

is
o

f
in

fo
rm

at
io

n
p

ro
v
id

e
d

in
th

e

p
ro

p
o

sa
l

fo
rm

,
In

su
re

r'
s

u
n

d
e
rw

ri
te

r
sh

al
l

p
re

p
ar

e
a

p
o

lic
y

p
ro

p
o

sa
l

fo
r

th
e

p
ro

sp
e
ct

b
as

e
d

o
n

in
te

rn
al

U
n

d
e
rw

ri
ti

n
g

G
u

id
e
lin

e
s.

T
h

e

sa
id

g
u

id
e
lin

e
s

sh
al

l
b

e
ap

p
ro

ve
d

b
y

th
e

In
su

re
r'

s
B

o
a
rd

o
f

D
ir

e
c
to

rs
sp

e
c
if

y
in

g

au
th

o
ri

ty
le

ve
ls

fo
r

d
e
ci

si
o

n
o

n
p

re
m

iu
m

ra
te

s,

d
is

co
u

n
t

in
p

re
m

iu
m

ra
te

s,
lo

ss
d

e
d

u
ct

ib
le

s,

m
ax

im
u

m
lia

b
ili

ty
,

p
re

m
iu

m
p

ri
ci

n
g

in
ca

se
o

f

h
ig

h
e
r

ri
sk

o
r

lo
ss

p
e
rc

e
p

ti
o

n
,
n

o
-c

la
im

b
o

n
u

s,

e
tc

.

2
.

T
h

e
in

su
re

r
sh

al
l

e
n

su
re

th
at

th
e

d
e
si

g
n

an
d

ra
ti

n
g

o
f

p
ro

d
u

ct
s

is
al

w
ay

s
o

n
so

u
n

d
an

d

p
r

u
d

e
n

t
u

n
d

e
r

w
r

it
in

g
b

a
s

is
.

T
h

e

co
n

ti
n

g
e
n

ci
e
s'

in
su

re
d

u
n

d
e
r

th
e

p
ro

d
u

ct

sh
o

u
ld

b
e

cl
e
ar

an
d

p
ro

v
id

e
tr

an
sp

ar
e
n

t
co

ve
r

w
h

ic
h

is
o

f
v
al

u
e

to
th

e
in

su
re

d
.

B
.P

o
li
c
y

h
o

ld
e

r

5
.T

ra
d

e
C

re
d

it
In

s
u

ra
n

c
e

U
n

d
e

rw
ri

t
in

g
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in
t
h

e
a

ir

ir
d

a
jo

u
rn

al
|

ja
n

u
ar

y
2

0
11

12

3
.

T
h

e
in

su
re

r
sh

al
l

u
ti

liz
e

th
e

se
rv

ic
e
s

o
f

it
s

ap
p

o
in

te
d

ac
tu

ar
y

fo
r

v
al

u
at

io
n

o
f

lia
b

ili
ti

e
s,

in
ve

st
m

e
n

t
p

e
rf

o
rm

an
ce

,
so

lv
e
n

cy
m

ar
g

in

ra
ti

o
,

d
e

si
g

n
a
n

d
p

ri
c
in

g
o

f
in

su
ra

n
c
e

p
ro

d
u

c
t
s
,

c
re

a
t
io

n
o

f
re

s
e

rv
e

s
f
o

r

o
u

ts
ta

n
d

in
g

cl
ai

m
s

an
d

an
y

o
th

e
r

m
at

te
r

w
h

ic
h

th
e

B
o

ar
d

o
f

D
ir

e
ct

o
rs

d
e
e
m

fi
t.

4
.

T
h

e
in

su
re

r
sh

al
l

ta
ke

in
to

co
n

si
d

e
ra

ti
o

n
th

e

f
o

ll
o

w
in

g
m

in
im

u
m

p
a

ra
m

e
t
e

r
s

f
o

r

u
n

d
e
rw

ri
ti

n
g

o
f

th
e

P
o

lic
y:

a)
R

is
k

P
ri

ci
n

g
;

b
)

Tr
ad

e
S
e
ct

o
r/

In
d

u
st

ry
o

f
th

e
B

u
ye

r;
c)

Le
ve

lo
f

In
su

ra
b

le
Tu

rn
o

ve
r;

d
)

D
e
b

to
rs

Tu
rn

o
ve

r/

V
e
lo

ci
ty

in
co

m
p

ar
is

o
n

to
th

e
C

re
d

it
Te

rm
s/

Te
rm

s
o

f
P

ay
m

e
n

t
o

ff
e
re

d
to

th
e

B
u

ye
r;

e
)

Q
u

al
it

y
o

f
B

u
ye

r
B

as
e

an
d

sp
re

ad
o

f
R

is
k;

f)
B

ad

D
e
b

ts
H

is
to

ry
o

f
th

e
P

ro
sp

e
ct

;
g

)
In

te
rn

al

C
re

d
it

M
an

ag
e
m

e
n

t
o

f
th

e
P

ro
sp

e
ct

.

5
.

T
h

e
in

su
re

r
sh

al
l

fi
le

w
it

h
th

e
A

u
th

o
ri

ty
th

e

ra
ti

n
g

m
o

d
e
l

fo
r

th
e

in
su

ra
n

ce
co

ve
r

to
b

e

o
ff

e
re

d
in

th
e

m
ar

ke
t.

1
.

T
h

e
In

s
u

re
r

s
h

a
ll

h
a

v
e

in
te

rn
a

l
R

is
k

M
an

ag
e
m

e
n

t
G

u
id

e
lin

e
s

to
as

se
ss

tr
ad

e
cr

e
d

it

ri
sk

o
n

th
e

B
u

ye
r,

g
iv

in
g

cr
e
d

it
lim

it
s

o
n

th
e

B
u

ye
r

an
d

B
u

ye
r

cr
e
d

it
lim

it
re

v
ie

w
.

2
.

T
h

e
in

su
re

rs
sh

al
l

co
n

st
ru

ct
su

it
ab

le
ri

sk

m
an

ag
e
m

e
n

t
m

o
d

e
ls

,
w

h
ic

h
ar

ti
cu

la
te

it
s

ri
sk

m
a

n
a

g
e

m
e

n
t

st
ra

te
g

ie
s

c
o

v
e

ri
n

g
th

e

p
ro

ce
d

u
re

s,
p

ru
d

e
n

ti
al

ri
sk

lim
it

s,
re

v
ie

w
an

d

m
it

ig
a

ti
o

n
m

e
c
h

a
n

is
m

s,
re

p
o

rt
in

g
a

n
d

au
d

it
in

g
sy

st
e
m

s.

3
.

T
h

e
sa

id
R

is
k

M
an

ag
e
m

e
n

t
g

u
id

e
lin

e
s

sh
al

l
b

e

ap
p

ro
ve

d
b
y

th
e

B
o

ar
d

o
f

D
ir

e
ct

o
rs

o
f

th
e

In
su

re
r

an
d

sh
al

lc
le

ar
ly

sp
e
ci

fy
au

th
o

ri
ty

le
ve

ls

fo
r

ac
ce

p
ta

n
ce

,
re

je
ct

io
n

,
p

ar
ti

al
re

je
ct

io
n

an
d

re
v
ie

w
o

f
cr

e
d

it
lim

it
s

o
n

th
e

B
u

ye
r.

4
.

T
h

e
in

su
re

r
sh

al
l

e
n

su
re

th
at

th
e

fo
llo

w
in

g

m
in

im
u

m
p

ar
am

e
te

rs
ar

e
ta

ke
n

in
to

ac
co

u
n

t

w
h

ile
fr

am
in

g
R

is
k

m
an

ag
e
m

e
n

t
G

u
id

e
lin

e
s:

a)
F
in

an
ci

al
P

ar
am

e
te

rs
re

la
ti

n
g

to
th

e
B

u
ye

r

i.
B

u
ye

r
tu

rn
o

ve
r

fo
r

cu
rr

e
n

t
an

d
th

re
e

p
re

v
io

u
s

ye
ar

s.

ii.
Ye

ar
ly

P
ro

fi
ta

b
ili

ty
tr

e
n

d
s,

g
ro

ss
,o

p
e
ra

ti
n

g

an
d

n
e
t

m
ar

g
in

s
o

f
th

e
B

u
ye

r
fo

r
cu

rr
e
n

t

an
d

th
re

e
p

re
v
io

u
s

ye
ar

s.

iii
.

Ye
ar

ly
o

p
e
ra

ti
n

g
ca

sh
fl

o
w

s
fo

r
cu

rr
e
n

t
an

d

th
re

e
p

re
v
io

u
s

ye
ar

s.

6
.

R
is

k
M

a
n

a
g

e
m

e
n

t
f
o

r
t
r
a

d
e

c
r
e

d
it

in
s
u

ra
n

c
e

iv
.

A
ss

e
t

tu
rn

o
ve

r
ra

ti
o

an
d

cu
rr

e
n

t
ra

ti
o

fo
r

cu
rr

e
n

t
an

d
th

re
e

p
re

v
io

u
s

ye
ar

s.

b
.N

o
n

-F
in

an
ci

al
In

fo
rm

at
io

n
ab

o
u

t
th

e
B

u
ye

r

i.
B

u
si

n
e
ss

ac
ti

v
it

y
o

f
th

e
B

u
ye

r

ii.
B

u
si

n
e
ss

an
d

P
o

lit
ic

al
e
n
v
ir

o
n

m
e
n

t
an

d
th

e

In
d

u
st

ry
in

w
h

ic
h

th
e

B
u

ye
r

o
p

e
ra

te
s

in

iii
.

P
ro

m
o

te
rs

o
f

th
e

B
u

ye
r,

th
e
ir

e
x
p

e
ri

e
n

ce
,

b
ac

kg
ro

u
n

d
an

d
tr

ac
k

re
co

rd
fo

r
th

e
p

as
t

an
d

cu
rr

e
n

t
p

e
ri

o
d

iv
.

M
ar

ke
t

in
fo

rm
at

io
n

o
n

p
ro

m
o

te
rs

o
f

th
e

B
u

ye
r

v.
A

d
ve

rs
e

In
fo

rm
at

io
n

ab
o

u
t

th
e

B
u

ye
r

re
p

o
rt

e
d

b
y,

th
e

P
o

lic
y
-h

o
ld

e
r,

B
an

ks
e
tc

.o
r

re
p

o
rt

e
d

in
th

e
M

e
d

ia

5
.

T
h

e
in

su
re

r
sh

al
l
re

v
ie

w
an

d
re

v
is

e
al

l
re

tu
rn

s

in
cl

u
d

in
g

th
e

sy
st

e
m

o
f

p
e
ri

o
d

ic
al

re
v
ie

w
s

su
b

m
it

te
d

to
th

e
H

e
ad

O
ff

ic
e
,

to
e
n

su
re

e
ff

e
ct

iv
e

su
p

e
rv

is
io

n
an

d
co

n
tr

o
l

an
d

to

m
o

n
it

o
r

th
e
ir

co
n

ti
n

u
e
d

v
ia

b
ili

ty
.

S
y
n

o
p

si
s

o
f

th
e

fi
n

d
in

g
s

o
f

th
e

in
sp

e
ct

io
n

/
au

d
it

/
sc

ru
ti

n
y

an
d

co
m

p
lia

n
ce

sh
al

l
b

e
p

u
t

u
p

to
th

e
A

u
d

it

C
o

m
m

it
te

e
o

f
th

e
B

o
a
rd

a
t

h
a
lf

-y
e

a
rl

y

in
te

rv
al

s.

6
.

T
h

e
in

su
re

r
sh

al
l

al
so

p
ro

v
id

e
sy

st
e
m

s
an

d

ch
e
ck

s
to

e
n

su
re

th
at

d
e
le

g
at

e
d

p
o

w
e
rs

ar
e

e
xe

rc
is

e
d

p
ru

d
e
n

tl
y

an
d

ju
d

ic
io

u
sl

y
b
y

th
e

au
th

o
ri

se
d

o
ff

ic
ia

ls
an

d
h

as
n

o
ad

ve
rs

e
fa

llo
u

t.

1
.

T
h

e
in

su
re

r
sh

al
lh

av
e

a
co

m
p

re
h

e
n

si
ve

"C
la

im
s

M
an

u
al

"
w

h
ic

h
g

iv
e
s

th
e

m
an

n
e
r

in
w

h
ic

h
th

e

cl
ai

m
s

sh
al

l
b

e
p

ro
ce

ss
e
d

,
d

o
cu

m
e
n

ta
ti

o
n

,

d
e

le
g

a
ti

o
n

o
f

a
u

th
o

ri
ty

,
p

o
li
c

y
h

o
ld

e
rs

se
rv

ic
in

g
,g

ri
e
v
an

ce
re

d
re

ss
al

,e
tc

.

2
.

T
h

e
in

su
re

r
sh

al
l

al
so

h
av

e
a

st
ro

n
g

an
d

e
ff

ic
ie

n
t

re
co

ve
ry

m
e
ch

an
is

m
in

p
la

ce
to

fo
llo

w
-u

p
o

n
d

e
fa

u
lt

s.

3
.

In
re

sp
e
ct

o
f

cl
ai

m
s

in
e
xc

e
ss

o
f

re
te

n
ti

o
n

lim
it

s,
th

e
d

ir
e
ct

in
su

re
r

sh
al

l
in

ti
m

at
e

th
e

re
in

su
re

r
im

m
e
d

ia
te

ly
o

n
re

ce
iv

in
g

in
ti

m
at

io
n

o
f

th
e

lo
ss

.

1
.

T
h

e
in

su
re

r
sh

al
lc

re
at

e
u

n
ex

p
ir

e
d

ri
sk

re
se

rv
e
,

a
n

d
u

n
e

a
rn

e
d

p
re

m
iu

m
re

se
rv

e
a
s

p
e

r

ac
tu

ar
ia

l
p

ri
n

ci
p

le
s

an
d

h
av

in
g

re
g

ar
d

to
th

e

n
at

u
re

o
f

in
ci

d
e
n

ce
o

f
ri

sk
o

ve
r

th
e

p
o

lic
y

p
e
ri

o
d

.

2
.

T
h

e
In

su
re

r
sh

al
l
cr

e
at

e
cl

ai
m

s
re

se
rv

e
as

p
e
r

7
.

C
la

im
s

H
a

n
d

li
n

g

8
.C

re
a

t
io

n
o

f
p

re
m

iu
m

a
n

d
c
la

im
s

re
s
e

rv
e

s

■ 
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ir
d

a
jo

u
rn

al
|

ja
n

u
ar

y
2

0
11

13

th
e

C
la

im
s

R
e

se
rv

e
S

e
tt

in
g

G
u

id
e

lin
e

s

ap
p

ro
ve

d
b
y

it
s

B
o

ar
d

o
f

D
ir

e
ct

o
rs

.

3
.

T
h

e
in

su
re

r
sh

al
l

ta
ke

in
to

ac
co

u
n

t
th

e

fo
llo

w
in

g
p

o
in

ts
fo

r
cr

e
at

in
g

cl
ai

m
s

re
se

rv
e
:

a.
D

e
te

rm
in

at
io

n
o

f
am

o
u

n
t

lia
b

le
to

b
e

p
ai

d

b
y

th
e

In
su

re
r

if
th

e
cl

ai
m

is
ad

m
it

te
d

u
n

d
e
r

th
e

te
rm

s
an

d
co

n
d

it
io

n
s

o
f

th
e

P
o

lic
y

b
.

C
la

im
fi

le
d

b
y

th
e

P
o

lic
y
-h

o
ld

e
r

4
.

T
h

e
in

su
re

rs
sh

al
l

cr
e
at

e
IB

N
R

an
d

IB
N

E
R

re
se

rv
e
s

as
p

e
r

th
e

g
u

id
e
lin

e
s

is
su

e
d

b
y

th
e

A
u

th
o

ri
ty

fr
o

m
ti

m
e

to
ti

m
e
.

1
.

T
h

e
in

su
re

rs
sh

al
l

fi
le

w
it

h
th

e
B

o
ar

d
o

f

D
ir

e
c
to

rs
a
n

d
th

e
A

u
th

o
ri

ty
d

e
ta

ils
o

f

re
in

su
ra

n
ce

ar
ra

n
g

e
m

e
n

ts
p

ro
p

o
se

d
to

ta
ke

ca
re

o
f

th
e

e
x
p

o
su

re
s

th
at

ar
is

e
o

n
ac

co
u

n
t

o
f

th
e

u
n

d
e
rw

ri
ti

n
g

o
f

ri
sk

s
ta

ke
n

.
T

h
is

sh
o

u
ld

co
ve

r
d

e
ta

ils
o

f
st

ru
ct

u
re

o
f

re
in

su
ra

n
ce

p
ro

g
ra

m
m

e
co

ve
ri

n
g

b
o

th
p

ro
p

o
rt

io
n

al
an

d

n
o

n
-p

ro
p

o
r
t
io

n
a

l
a

rr
a

n
g

e
m

e
n

t
s
,

n
e

t

re
te

n
ti

o
n

s,
o

b
lig

a
to

ry
c
e

ss
io

n
s,

.
if

a
n

y,

se
c

u
ri

ty
o

f
re

in
su

re
rs

,
p

la
c

e
m

e
n

t
o

f

re
in

su
ra

n
ce

ce
ss

io
n

s,
re

in
su

ra
n

ce
re

co
ve

ri
e
s,

o
u

ts
ta

n
d

in
g

lo
ss

p
ro

v
is

io
n

s,
e
tc

.

2
.

T
h

e
R
e
in

su
ra

n
ce

ag
re

e
m

e
n

t
w

it
h

a
R
e
in

su
re

r

sh
al

lb
e

ap
p

ro
p

ri
at

e
ly

d
ra

ft
e
d

in
o

rd
e
r

to
av

o
id

a
si

tu
at

io
n

w
h

e
re

in
a

R
e
in

su
re

r
m

ay
d

e
n
y

it
s

lia
b

ili
ty

to
p

ay
fo

r
a

tr
ad

e
cr

e
d

it
in

su
ra

n
ce

cl
ai

m
b
y

u
si

n
g

an
y

cl
au

se
o

f
th

e
R
e
in

su
ra

n
ce

A
g

re
e
m

e
n

t
in

st
e
ad

o
f

cl
au

se
s

u
n

d
e
r

th
e

Tr
ad

e

C
re

d
it

In
su

ra
n

ce
P

o
lic

y
is

su
e
d

to
a

P
o

lic
y
-

h
o

ld
e
r.

3
.

T
h

e
n

e
t

re
te

n
ti

o
n

s
o

f
th

e
in

su
re

r
fo

r
tr

ad
e

cr
e
d

it
in

su
ra

n
ce

sh
al

ln
o

t
e
xc

e
e
d

2
%

o
f

h
is

n
e
t-

w
o

rt
h

.'

E
ve

ry
in

su
re

r
w

an
ti

n
g

to
w

ri
te

cr
e
d

it
in

su
ra

n
ce

sh
al

le
n

su
re

th
at

d
e
ci

si
o

n
s

o
f

ac
ce

p
ta

n
ce

o
f

tr
ad

e

cr
e
d

it
in

su
ra

n
ce

b
u

si
n

e
ss

ar
e

m
ad

e
b
y

p
e
rs

o
n

s

w
it

h
n

e
ce

ss
ar

y
kn

o
w

le
d

g
e

an
d

e
x
p

e
ri

e
n

ce
in

th
e

ar
e
as

o
f

u
n

d
e
rw

ri
ti

n
g

,
ri

sk
s

m
an

ag
e
m

e
n

t,
cl

ai
m

s,

re
in

su
ra

n
ce

,
e
tc

.
B

ri
e
f

d
e
ta

ils
re

la
ti

n
g

to
th

e
se

as
p

e
ct

s
sh

al
l

b
e

fi
le

d
al

o
n

g
w

it
h

th
e

F
&

U

d
o

cu
m

e
n

ts
to

th
e

IR
D

A
.

1
.

T
h

e
In

s
u

re
r

s
h

o
u

ld
re

p
o

rt
f
o

ll
o

w
in

g

in
fo

rm
at

io
n

w
it

h
IR

D
A

:

9
.R

e
in

s
u

ra
n

c
e

A
rr

a
n

g
e

m
e

n
t
s

1
0

.Q
u

a
li
f
ic

a
t
io

n
,

E
x

p
e

r
ie

n
c

e
a

n
d

T
r
a

in
in

g

R
e

q
u

ir
e

m
e

n
t
s

f
o

r
e

m
p

lo
y

e
e

s
d

e
a

li
n

g
w

it
h

t
ra
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Symbiotic Relationship
- CSR and Business Interests

The opportunities for higher levels of business in any sector are dependent on

the levels of societal standards; and in this regard, contributing towards CSR

activities is serving one's own interests' emphasizes U. Jawaharlal.

vantage point

Taking it forward from what has been said already,

Corporate Social Responsibility (CSR), in India, was

predominantly considered as governmental or

public sector activity where the private sector had

no role to play at all, not very long ago. Looking at

the need for societal development and the good-

will associated with the participation in it; the

private corporate houses took to it in a big way.

The trend has assumed such gigantic proportions

that one gets to see the involvement of a certain

business house or the other in almost all major

socially responsible projects. Several corporates

follow the practice of allotting a certain

percentage of profits each year to the cause. It

should however be noted that it is more of a

voluntary activity – more in the spirit of it and

hence needs to be assessed qualitatively rather

than quantitatively.

Global concentration on ecological balance,

conservation of nature etc are some of the areas

that drive several corporate houses into CSR

activity. While appreciating that these are some

areas that really need to be tackled immediately,

corporates should ensure that the attempts do

not merely end up in hardly anything being

accomplished – considering the voluminous size of

these challenges. It would be better to also identify

needs that are closer to immediate relevance so

that positive, tangible results emanate. Further,

there should also be commitment to ensure that

the activity is wholesome and does not end up in

giving it with one hand and taking it back with the

other. Imagine an industry indulging in a major CSR

activity on one hand; and being a major

environmental pollutant, on the other!

The health of the society is directly proportional to

the betterment of commercial activity in the

sense that business opportunit ies are

undoubtedly better in a healthier and stronger

society. Thus there is a symbiotic relationship

between improving societal standards and

business interests. It would however be ambitious

to even think that corporate houses can provide

total and ever-lasting solutions for the problems

of the society. Their CSR activity can create a fillip

to the improvement of the overall standards of

the society. For the insurance industry, apart from

the general CSR activity in the more popular sense,

there should be identification of areas that are

specific to their business which would eventually

plough back the benefits to the sector.

'Corporate Social Responsibility in Insurance' will be

the focus of the next issue of the once

again. The readers will get to see a fresh set of

articles focusing on different aspects of CSR.

Journal

'Corporate Social Responsibility
in Insurance'

irda journal | january 201117■ 



In
t
ro

d
u

c
t
io

n

A
n

e
n

d
u

rin
g

im
ag

e
o

f
p

re
-e

co
n

o
m

ic
lib

e
ralize

d

In
d

ia
is

an
ad

ve
rtisin

g
cam

p
aig

n
b
y

Tata
Ste

e
lLtd

.

w
h

ich
fo

cu
se

d
o

n
co

m
m

u
n

ity
d

e
v
e

lo
p

m
e

n
t

activ
itie

s
w

ith
th

e
tag

lin
e

W
e

also
m

ake
ste

e
l.

C
o

rp
o

rate
S
o

cialR
e
sp

o
n

sib
ility

(C
S
R

)
is

n
o

t
n

e
w

to

In
d

ia
an

d
a

fe
w

larg
e

re
p

u
te

d
co

m
p

an
ie

s
h

ave
lo

n
g

b
e
e
n

asso
ciate

d
w

ith
co

m
m

u
n

ity
d

e
ve

lo
p

m
e
n

t

in
itiative

s.
N

e
ve

rth
e
le

ss,
C

S
R

in
In

d
ia

is
still

in
its

e
arly

stag
e
s

as
th

e
re

w
e
re

o
n

ly
a

h
an

d
fu

l
o

f

co
m

p
a
n

ie
s

la
rg

e
e

n
o

u
g

h
to

su
p

p
o

rt
th

o
se

co
m

m
itm

e
n

ts
o

n
a

su
sta

in
e

d
b

a
sis.

P
riv

a
te

co
rp

o
ratio

n
s

h
ad

larg
e
ly

re
m

ain
e
d

in
active

o
n

th
e

co
m

m
u

n
ity

d
e
ve

lo
p

m
e
n

t
fro

n
t.

T
ill

a
co

u
p

le
o

f

ye
ars

ag
o

m
an

y
o

f
th

e
se

issu
e
s

w
e
re

th
o

u
g

h
t

o
f

as

th
e

co
n

ce
rn

s
o

f
th

e
g

o
ve

rn
m

e
n

t
an

d
N

G
O

s.

H
o

w
e
ve

r
th

e
re

is
an

in
cre

ase
d

aw
are

n
e
ss

an
d

w
illin

g
n

e
ss

fro
m

co
rp

o
rate

s
to

w
o

rk
to

w
ard

s
so

cial

d
e
ve

lo
p

m
e
n

t.
M

u
ch

o
f

th
e

ch
an

g
e

in
th

e
alte

re
d

C
S
R

o
u

tlo
o

k
o

f
co

rp
o

rate
s

h
as

b
e
e
n

d
rive

n
b
y

th
e

m
e
d

ia
an

d
activ

ist
o

rg
an

izatio
n

s
in

th
e

w
ake

o
f

e
n
v
io

rn
m

e
n

tal
an

d
h

u
m

an
d

isaste
rs

like
th

e

arte
rial

rive
rs

su
ch

as
G

an
g

a
an

d
Y
am

u
n

a
b

e
in

g

tu
rn

e
d

in
to

se
w

ag
e

d
isp

o
salch

an
n

e
ls;

o
r

th
e

fact

th
at

o
n

ly
14

71
w

ild
tig

e
rs

re
m

ain
in

In
d

ian
ju

n
g

le
s;

o
r

th
e

U
n

io
n

C
arb

id
e

g
as

le
akag

e
.

C
S
R

is
in

cre
asin

g
ly

p
lay

in
g

a
larg

e
r

p
art

in
th

e

o
ve

rall
b

u
sin

e
ss

strate
g

ie
s

o
f

co
rp

o
rate

s.
T

h
e

co
n

ce
p

t
an

d
ap

p
ro

ach
fo

r
C

S
R

h
as

e
vo

lve
d

fro
m

p
h

ila
n

th
ro

p
y

to
c

o
m

m
u

n
ity

d
e

v
e

lo
p

m
e

n
t.

In
cre

a
sin

g
ly

co
rp

o
ra

te
s

th
e

w
o

rld
o

v
e

r
a
re

in
c

o
rp

o
ra

t
in

g
e

th
ic

s
,

re
s
p

o
n

s
ib

ilit
y

a
n

d

su
stain

ab
ility

as
co

re
asp

e
cts

o
f

th
e
ir

b
u

sin
e
ss

strate
g

y.
T

h
e
re

is
a

su
stain

e
d

in
vo

lve
m

e
n

t
in

p
rin

cip
le

b
ase

d
in

itiative
s

as
o

p
p

o
se

d
to

issu
e

b
ase

d
o

r
o

n
e
-o

ff
in

te
ractio

n
s,

to
cre

ate
a

lo
n

g
e
r

te
rm

an
d

larg
e
r

im
p

act
o

n
co

m
m

u
n

ity.C
S
R

is
to

d
ay

lo
o

ke
d

at
as

a
v
alu

e
cre

ato
r.

T
h

e
id

e
a

th
at

co
rp

o
rate

su
cce

ss
an

d
so

cialw
e
lfare

are
in

te
rd

e
p

e
n

d
e
n

t
is

re
fe

rre
d

as
C

re
atin

g
S
h

are
d

V
alu

e
(C

SV
)

as
p

ro
p

ag
ate

d
b
y

M
ich

ae
l

E
.

P
o

rte
r,

M
ark

R
.

K
ram

e
r

in
th

e
ir

H
B

R
article

(D
e
c

2
0

0
6

),

S
tra

te
g

y
a

n
d

S
o

c
ie

ty
:

T
h

e
L
in

k
B

e
tw

e
e

n

C
o

m
p

e
titive

A
d

v
an

tag
e

an
d

C
o

rp
o

rate
S
o

cial

R
e
sp

o
n

sib
ility.

T
h

e
article

state
s,

A
n

y
b

u
sin

e
ss

th
at

p
u

rsu
e
s

its
e
n

d
s

at
th

e
e
x
p

e
n

se
o

f
th

e
so

cie
ty

in
w

h
ich

it
o

p
e
rate

s
w

ill
fin

d
its

su
cce

ss
to

b
e

illu
so

ry
an

d
u

ltim
ate

ly
te

m
p

o
rary.

T
h

e
u

n
d

e
rstan

d
in

g
th

at
b

u
sin

e
sse

s
are

a
p

art
o

f

th
e

so
cial

co
n

stru
ct

is
v
ital

in
ap

p
re

ciatin
g

th
e

in
te

rd
e

p
e

n
d

e
n

c
e

.
F

o
r

so
c
ie

ty
to

p
ro

sp
e

r,

p
ro

fitab
le

an
d

co
m

p
e
titive

b
u

sin
e
sse

s
m

u
st

b
e

d
e
ve

lo
p

e
d

an
d

su
p

p
o

rte
d

to
cre

ate
in

co
m

e
,

w
e
alth

an
d

tax
re

ve
n

u
e
s.

E
d

u
catio

n
,

h
e
alth

care
,

a
n

d
e

q
u

a
l

o
p

p
o

rtu
n

ity
a
re

e
sse

n
tia

l
to

a

p
ro

d
u

ctive
w

o
rkfo

rce
.E

fficie
n

t
u

tilizatio
n

o
f

lan
d

,

w
ate

r,
e
n

e
rg

y,
an

d
o

th
e
r

n
atu

ralre
so

u
rce

s
m

ake
s

b
u

sin
e
ss

m
o

re
p

ro
d

u
ctive

.G
o

o
d

g
o

ve
rn

m
e
n

t,
th

e

ru
le

o
f

law
,

an
d

p
ro

p
e
rty

rig
h

ts
are

e
sse

n
tial

fo
r

e
fficie

n
cy

an
d

in
n

o
v
atio

n
.

U
ltim

ate
ly,

a
h

e
alth

y

so
cie

ty
cre

ate
s

e
x
p

an
d

in
g

d
e
m

an
d

fo
r

b
u

sin
e
ss,as

m
o

re
h

u
m

an
n

e
e
d

s
are

m
e
t

an
d

asp
iratio

n
s

g
ro

w
.

A
t

th
e

sam
e

tim
e
,

a
h

e
alth

y
so

cie
ty

n
e
e
d

s

su
cce

ssfu
lco

m
p

an
ie

s.N
o

so
cialp

ro
g

ram
can

riv
al

th
e

b
u

sin
e
ss

se
cto

r
w

h
e
n

it
co

m
e
s

to
cre

atin
g

th
e

jo
b

s,
w

e
a
lth

,
a
n

d
in

n
o

v
a
tio

n
th

a
t

im
p

ro
v
e

T
illa

co
u

p
le

o
f

ye
ars

ag
o

m
an

y

o
f

th
e
se

issu
e
s

w
e
re

th
o

u
g

h
t

o
f

as
th

e

co
n

ce
rn

s
o

f

th
e

g
o

ve
rn

m
e
n

t

an
d

N
G

O
s.

H
o

w
e
ve

r
th

e
re

is
an

in
cre

ase
d

aw
are

n
e
ss

an
d

w
illin

g
n

e
ss

fro
m

co
rp

o
rate

s
to

w
o

rk
to

w
ard

s

so
cial

d
e
ve

lo
p

m
e
n

t.

V
alu

e
C

re
atio

n
-
C

o
rp

o
ra

te
S
o

c
ia

l
R

e
s
p

o
n

s
ib

ilit
y

f
o

r
In

s
u

re
rs

A
s
h

v
in

P
a

re
k

h
m

e
n

t
io

n
s

t
h

a
t

C
S
R

n
o

t
o

n
ly

h
e

lp
s

in
s
p

re
a

d
in

g
t
h

e
m

e
s
s
a

g
e

t
h

a
t

t
h

e
c
o

rp
o

ra
te

s
c
a

re
,

b
u

t
it

a
ls

o
e

n
h

a
n

c
e

s
t
h

e
ir

c
o

m
m

e
rc

ia
l

in
te

re
s
t
s

in
t
h

e

lo
n

g
ru

n
.

is
s
u

e
f
o

c
u

s

ird
a

jo
u

rn
al|

jan
u

ary
2

0
11

1
8

·····································►►► 

■ 



service, producers and consumers may either not

bear all of the costs or not reap all of the benefits

of the economic activity, and too much or too little

of the good will be produced or consumed in terms

of overall costs and benefits to society. A

manufacturing unit releasing untreated effluents

causes damage to environment and society as a

whole; as did excessive risk taking by large financial

institutions leading to global credit crisis and

subsequent recession and job losses.

Insurers by the nature of their business identify,

pool and transfer risk, hence are therefore in a

strong position to identify the risk associated with

an underdeveloped society and the impact it can

have on their business. Sustaining a healthy and

vibrant community is much more critical for

insurers to ensure a sustained demand for their

products and services.

The insurance and financial service sector is very

important in a capitalist economy which is

measured in terms of economic growth,

aggregate consumption and production capacity

with the support of capital and labour. The sector

is a channel of capital directing the flow from

surplus to deficit sectors and the impact of

importance and interconnection can be felt in the

backdrop of the global financial crisis which

affected not just these businesses and economy

but the society at large. The negative externality

for the society is seeing a backlash from

authorities trying to curb and control many

operational aspects of financial firms.

Insurance companies transform individual

insecurity into transferable risk and by doing so

they create a higher level of assurance. As it is

desirable to prevent damage than rectify it,

insurers need to send clear market signals to

accurately price risks and reward socially and

environmentally well managed companies as will

no doubt happen as the industry matures and

develops sophisticated methodologies to

accurately measure and price risk. The premium

for bad behavior will be high as is in the case of

smokers buying protection.

Sectoral relevance

Management of risks

standards of living and social conditions over time.

If governments, NGOs, and other participants in

civil society weaken the ability of business to

operate productively, they may win battles but will

lose the war, as corporate and regional

competitiveness fade, wages stagnate, jobs

disappear, and the wealth that pays taxes and

supports nonprofit contributions evaporates.

Firms face a variety of business risks in today's

dynamic environment. A key consideration for

firms is how best to manage or hedge these risks.

CSR activities can play an important role in risk-

management dimension of a firms' strategy.

Supporting education, health and skil ls

development initiatives can build up industrious

workforce. No business can solve all of society's

problems or bear the cost of doing so. Instead,

each company must select issues that intersect

with its particular business. Other social agendas

are best left to those companies in other

industries, NGOs, or government institutions that

are better positioned to address them. The

essential test that should guide CSR is not whether

a cause is worthy but whether it presents an

opportunity to create shared value t hat is, a

meaningful benefit for society that is also valuable

to the business.

CSR is not just about philanthropy and corporate

giving, it is also about being a good corporate

citizen, responsible and ethical behavior. Good

behavior also is reputation insurance; however it

should not be presumed that good behavior in one

aspect will ward of any bad behavior in another

aspect of operations. Therefore philanthropy will

generate goodwill but if the firms' behavior in

other aspects is lackadaisical, no amount of

philanthropy will help.

An externality or transaction spillover is a cost or

benefit, not transmitted through prices, incurred

by a party who did not agree to the action causing

the cost or benefit. In these cases in a competitive

market, prices do not reflect the full costs or

benefits of producing or consuming a product or

Insurers and CSR

Sector externalities

The essential

test that

should guide

CSR is not

whether a

cause is worthy

but whether it

presents an

opportunity to

create shared

value t hat is, a

meaningful

benefit for

society that is

also valuable to

the business.
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will ensure environmental and social issues are

managed, delivering value for the company and

continued benefit for society. Our CSR Strategy

supports the business mission and objectives - it

will help us reduce costs, manage risks, capture

opportunities, minimize negative impacts, attract

and retain employees, and strengthen our brand

and business overall.

Climate change is a theme embraced by insurers in

Europe. A two pronged strategy has been adopted

for implementation. First is to reduce the negative

impact of operations to slowdown the pace of

climate change by reducing carbon footprint, eco-

friendly offices, reducing energy consumption,

shifting to more energy efficient methods.

Second is forming a platform for discussion,

debate and policy recommendations called Climate

Wise to respond to the myriad risks and

opportunities of climate change, aiming to reduce

the overall risks faced by economies and societies.

Strategic CSR moves beyond good corporate

citizenship and mitigating harmful value chain

impacts to mount a small number of initiatives

whose social and business benefits are large and

distinctive. It is here that the opportunities for

shared value truly lie. CSR is a meaningful way of

contributing to the society. The idea is to have a

long term impact rather than a short term fix.

Additionally CSR should also encourage the

corporates to behave more responsibly regarding

the impact of their operations, be a good

corporate citizen and embrace ethics and

Conclusion

responsibility. Measuring and recognizing CSR

initiatives will promote far greater adoption. A

social responsibility index which combines good

corporate governance and social responsibility will

help in propagating the cause of CSR. It will also

help investors to identify and invest in companies

working towards shared or collective benefits.

Integrating business and social needs takes more

than good intentions and strong leadership. It

requires adjustments in organization, reporting

relationships, and incentives. Companies must

shift from a fragmented, defensive posture to an

integrated, affirmative approach and move from

philanthropy to internalizing responsible

behaviour.

1. Michael E. Porter, Mark R. Kramer - HBR article

(Dec 2006), Strategy and Society: The Link

Between Competitive Advantage and

Corporate Social Responsibility

2. The Geneva Papers - Lutgart Van den Berghe

and Celine Louche: The link between

corporate governance and corporate social

responsibility in insurance

References:

The author is Partner, National Leader – Global

Financial Services, Ernst & Young Pvt. Ltd .
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to the society.
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short term fix.

r 
...J 

■ 



Multiple roles of insurance

A society that is unappreciative?

The multiple roles the insurance industry in India

has been discharging, for nearly a century, without

anyone being consciously aware of them, need a

specific mention to glorify the social and economic

purposes it has performed in shaping the modern

India. Every enterprise has the goal of satisfying

the needs of the communities it has chosen to

serve, the fulfillment of which enables it to make

profits and to grow to serve more and more

communities left out. Insurers are to be rated at

the top.

What multiple roles do insurers perform in pursuit

of the national goals? Insurers, by providing

financial protection, enable entrepreneurs to take

financial risks to start enterprises and run them, in

an uncertain environment, to create national

wealth and jobs aplenty for its citizens. Insurers

enable, through the use of Marine insurance, the

facilitation of domestic and international trade

and commerce, helping banks to finance the deals.

Life insurance is the largest social security net for

crores of Indian citizens, who can afford the costs

of insurance; thus relieving a huge social burden,

which would, otherwise, have fallen on the

government. Insurers are one of the largest

investors in the stock market to boost national

economy. Insurers share their risk management

expertise with entrepreneurs to prevent

accidents and to mitigate the loss potential. No

financial institution would dare lend monies

without the collateral of an insurance policy.

But all the communities, which these insurers do

endeavor to serve, however, take all these stated

activities for granted, and as eminently

commercial, bereft of much social responsibility

content. While the reality is different from

perceptions, insurers have largely to blame

themselves. The actions of doers are perceived by

others, usually, from the manner which the doers

themselves perceive their actions. Insurers'

behavior definitely would need to change for

display of empathy towards their customers.

The only raw materials that insurers' businesses

need are the risk exposures of others. In a growing

world of more and more risk exposures of

complexity and numbers, insurers have a much

bigger role to play to educate communities to

prevent occurrence of accidents and to mitigate

loss potential, by building and sharing their risk

management expertise, with several communities.

If risk exposures were not to be there, then

insurers have no reason to exist, as business

entities.

Joe Plumeri, the Chief of Willis, once explained in a

seminar of risk management experts that insurers

can perceive their roles as 'insurance mechanics'

offering policies, collecting premiums, processing

claims and paying out monies muc h like auto-

mechanics, who repair damaged cars and satisfy

customers. But he elevated the status of

insurance professionals, as 'real heroes' of

communities and the society, as a whole.

Universe of risks

Insurers real heroes of society?

The actions of

doers are

perceived by

others, usually,

from the

manner which

the doers

themselves

perceive their

actions.

CSR of Non-Life Insurers
- How Can They Discharge It?

G V Rao emphasizes that the very fabric of insurance has the quality of social

service as it provides for making good the losses incurred by various entities

during the course of their business.

issue focus
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These left-over huge segments require to be sold

on the concept of insurance as a risk management

tool; then they need to be sold on the economics

of buying the designed covers. Insurers have also

to inspire trust in their future behavior, as they

deliver promises to be delivered in the future. Put

in a nutshell - acceptability of cover, affordability

of cover and accessibility of an insurer to buy

these covers from are the biggest challenges

facing insurers of the modern era, in an

environment where they have no escape routes,

due to government enacted provisions. IRDA is

contemplating a fine of 5 crore for future

breaches of enacted provisions on rural and socials

sectors, raising the stakes for non-performing

insurers even higher.

In this context, the insurers in India have a huge

challenge and an opportunity. India's penetration

levels in non-life insurance sector are measly at

0.6% and have been stationary. Life penetration

has been rising. The potential for developing

insurance premiums, equally with the discharge of

corporate social responsibility are inter-linked in

insurance. The more dedicated is the CSR, the

more business potential insurers can create.

But what needs a big change to travel to this

Promised Land is the mindset of insurers and their

employees. Insurers are now seen as hawkers of

insurance covers; mainly because that is the way

they perhaps see themselves; entirely with a

commercial outlook, with little or no social

content. The mindset must absorb the philosophy

of Joe Plumeri that insurers are the 'real heroes' of

the society, when financial pain hits either an

enterprise or an individual, when insured accidents

hit them. While this part is entirely a commercial

transaction aspect, the bigger challenge is the

transmission and marketing the image of insurers

as risk management and mitigation experts, who

keep the social insured costs low, due to the

proliferation of covers across the entire spectrum

of the society of haves and have-nots.

But will the current set of insurers deliver on this

`

A huge Social & Commercial task?

Future prospects?

Insurers, by their prompt action on claim

settlements can and do remove the financial pain

that an accident causes, which has multiple

consequences on several other communities, such

as employees, suppliers, investors, the

government etc. Putting back persons and

enterprises back on their financial feet, after a

devastating accident, is the biggest contribution

insurers are making to the community and the

society, where they are located. Viewed in this

context, insurers are the big 'real heroes' the

society should cherish, if only they perceive their

roles as one to mitigate the financial impact of

accidents to the productive segments of the

society.

But insurers, unaware of their more noble social

and economic roles, which they do perform, now

consciously behave only with commercial intent of

wanting to cut financial corners, believing their

customers as loaded with moral hazard. In the

Indian context, with third party mediation on

claims' assessments, insurers, instead of playing a

role for their customers, tend to take a 'sleepy'

role, leaving it all to the surveyors. Such a

deliberate diminishing of their roles they should be

playing has hurt their image, as either

professionals with little or no expertise, who now

almost entirely depend on the surveyor group,

who have no stake in the customer-insurer

relationship.

Nowhere else in the world, has a government made

it mandatory for attaining a growth level in

premiums from the rural and social sector, as the

Indian government has done under section 34 B

and 34 C of the Insurance Act. Insurers should

ponder why the government chose to make this

enactment. Insurers, left to themselves, tend to

pursue and to pick the low-hanging 'bitter-sweet

fruit' rather than equip themselves to bring in new

communities of uninsured segments into their

safety net. It is really a pioneering job, wherein the

most needy and economically deserving segments

are not pursued, as insurers tend to avoid the

bottom of the pyramid.

Unacceptable behavior of insurers?

Govt. goals?

Putting back

persons and

enterprises

back on their

financial feet,

after a

devastating

accident, is the

biggest

contribution

insurers are

making to the

community and

the society,

where they are

located.
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dream in the foreseeable future? The answer is

negative. Insurers are just keeping their heads

above waters, despite 10 years of liberalization,

which gave them all the freedom on operations

they wanted. The IRDA numbers on issuance of

policies in 9/10 show the increase in the number of

policies has fallen from 17.3% in 8/9 to 0.74% in

9/10. The revenue-sensitivity is quite high to

manage the growing cost of operations. The PSU

enterprises raised their wage-costs, unrelated to

their relatively poor financial condition; and what is

more surprising is that it is done by the

government in total violation of rising cost

provisions in the Insurance Act. PSU insurers

instead of acting as role models are now seen as

profligates in expense incurring.

One would expect the government, when it is also

an entrepreneur, to be a role model for other

insurers in their message transmission to the

society at large. Raising costs on operations would

lead to crippling the attempts at complying with

the rural and social sector requirements by PSU

insurers and also land them in higher costs, for

which they would be penalized by the IRDA.

But insurers are now seen as silent spectators to

what is happening around them. For discharge of

CSR, insurers need passion, commitment, care,

innovation; and must develop a mindset of helping

communities, who cannot reach out to them.

Corporate Social Responsibility is interpreted in

many ways. Improving the quality of life for the

current customers with more innovations and at a

lower cost is one of them. The Japanese have done

a remarkable job on this front by using innovation

and raising quality levels of their products and

services and by lowering their prices. Insurers in

India need to attempt to do just that. Next is to

embrace the uninsured segments to be brought

Start CSR with present customers?

into the insurance safety net, by making

compromises on benefits, costs and improving its

trust in the insurance system. The moral hazard of

insurers of their penchant in not wanting to keep

their promises on some pretext or the other is the

biggest image barrier.

Insurers in India are doing well, but not their

customers nor even their investors, if one were to

ask them to express their opinions. Shrugging

them off hurts the managements of insurers

more than it does for the society, as natural

sympathies always lie with those, who are

financially affected, without remedial measures.

Finally, endeavor to do good to your current

customers by all the professional expertise that

you claim you have.

Insurance business is all about 'doing good' to the

society, by freeing insured, from an insecure

feeling of financial pain and misery, due to insured

accidents by acting, as quickly as one could to

ameliorate their financial pain.

Secondly, and equally of similar importance, is

'doing well' for oneself to be commercially

profitable, as it is the basic and fundamental

purpose of the enterprise. CSR comes in between

the two goals. How quickly would Indian insurers

move from pursuing only the second priority of

interest to them to also perform, at some stage,

on the first priority need of the Indian society? Is it

just a dream or will it become a reality, one day?

Will that day dawn at all?

Doing good & doing well what they means?

For discharge

of CSR, insurers

need passion,

commitment,

care,

innovation; and

must develop a

mindset of

helping

communities,

who cannot

reach out to

them.

The author is ex-CMD, Oriental Insurance

Company Limited.
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A Journey - Not the Destination
- CSR in Insurance

Ashish Srivastava writes that insurance companies are one of the most

trusted financial service providers; and for them, corporate social

responsibility starts with a strong customer focus, highest standards of

quality and performance.

issue focus

Corporate Social Responsibility or Corporate

Citizenship has become a strategic component in

all organizations. It is not an ad-on but a core

identity and is business as usual. It advocates doing

the right thing and is no longer optional. It is not

wise to approach the social problems of a

community with the financial leftovers of the

business houses. It requires the companies to

integrate their social obligations into their business

strategies such that they provide long-term

sustainability that will safeguard the social causes

even during hard times. The objective is to harness

business and the society in an enduring,

everlasting, and evangelistic manner. Social

responsibility is a trend that is here to stay.

Consumers are insisting on it, and businesses are

profiting from it.

Once upon a time, corporates had one focus

How much money could they make and how fast

could they make it?" Well, money still matters, of

course but corporates are finding that they have

to care about more than just profits if they want

to keep their investors, their customers and even

their employees happy. The environment,

community, health and safety have never been

more in the spotlight, and as a result, investors,

potential customers and employees want to be

associated with companies who take these factors

into consideration. Further, consumers today are

interested more about the internal management

practices behind the brand name. They boycott

products of a company which fail to follow moral

and ethical standards.

Companies that are breaking the mould are

moving beyond corporate social responsibility to

social innovation. A growing number of companies

in many sectors and geographic regions have

discovered concrete value and competitive

advantage from socially responsible practices in

pollution prevention, energy efficiency,

environmentally oriented design, sustainable

agriculture initiatives etc. Corporate social

performance and financial performance are

generally positively related across a wide variety of

industry and study contexts. Fortune 500

companies with a reputation for social

responsibility averaged nearly $2.5 million more in

revenue annually than companies lacking a

reputation for corporate social responsibility.

Thus, corporate social responsibility is an idea and

a philosophy which has both ethical and economic

dimensions. It consists in meeting a company's

social responsibilities and moral management with

as much devotion and dedication as in its

commercial agenda. It stands for "doing well by

doing good .

The business of insurance is all about social

security and protection i.e. aimed at the well being

of human beings and the society as a whole, the

fact that businesses and markets are essentially

aimed at the welfare of society and thus

complement each other.

Insurance companies are one of the most trusted

financial service providers; and for them,

corporate social responsibility starts with a strong

Social

responsibility is

a trend that is

here to stay.

Consumers are

insisting on it,

and businesses

are profiting

from it.
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customer focus, highest standards of quality and

performance. It is vital, therefore, that the

foundations of the business are corporate

governance, risk management and compliance, all

designed to help ensure that the insurers adhere

to integrity and the principles of responsible

corporate behaviour.

A strong set of values like trust, honesty, fairness,

honouring commitments, delivering on promise,

transparency in dealings, innovation, research

driven practices, passion for simplicity and

excellence, promoting meritocracy and growth

etc should be the starting point or foundation of

corporate social responsibility. Values guide

businesses towards their goals and determine the

actions towards all stakeholders be it customers,

partners, employees or communities.

Some of the key areas where insurance companies

should display corporate social responsibility are:

Towards customers: The insurance company

should aim to be the most trusted financial

services company by developing customer

centric, cost-effective products to meet the

needs of financial security of a diverse range

of clients and providing peace of mind and high

service standards including fast TATs

(turnaround time), timely claim payments,

response and resolutions etc

Sound risk management principles for all

stakeholders, including shareholders,

employees, customers, suppliers, society at

large etc and create value for all of them.

Insurers should develop mechanism to actively

engage with all stakeholders, raise awareness,

inform them of inherent risks and mitigate

them where they occur and continue to gain

knowledge about sustainable economic, social

and environmental development.

Corporate governance to be the responsibility

of each department and governance systems

to be underpinned by ethics, transparency and

accountability; while striving to maintain high

ethical standards at all times, insurance

�

�

�

Values guide

businesses

towards their

goals and

determine the

actions towards

all

stakeholders

be it

customers,

partners,

employees or

communities.

companies to pursue strict compliance in all

aspects of business activities. The insurance

company should not engage in business

practices that are abusive, unfair and corrupt.

Transparency and communication to disclose

information timely and appropriately; and to

promote dialogue with all stakeholders to

ensure effective corporate management.

Towards employees: Spell out KPIs (key

performance indicators) and focus on

d i v e r s i t y, e m p l o y e e e n g a g e m e n t ,

transparency, trust, feedback, motivation,

development and health, with the aim of being

the employer of choice; a strong code of

conduct to be in place that focuses on

integrity and fairness; a workplace

environment that is safe, hygienic and humane

and which upholds the dignity of employees.

Protecting the environment: Insurance

companies, as risk managers should take

proactive measures to check and prevent

pollution, focus on recycling, manage and

reduce waste, manage natural resources in a

sustainable manner and ensure optimal use.

Further, the insurance companies should

proactively respond to the challenges of

climate change by adopting cleaner production

methods, promoting efficient use of energy

and environment friendly technologies.

Acknowledging that protection and security is

the aim of insurance, insurance companies

should be at the forefront in improving the

global environment.

Promote employee volunteering: While

marching ahead on the path of progress, we

cannot think and plan only for a few sections of

the population. Any scheme of development

will not be complete unless we ensure that the

benefits percolate to the grassroots and

therefore, the Indian insurance regulator too

promoted the concept of Corporate Social

Responsibility through mandated business for

Rural and Social Sectors - a commitment to

deliver innovative solutions addressing the

�

�

�

�
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needs of the rural population and economically

weaker sections of the society, especially those

who have none or very little access to

organized financial services. Along with this

come ample volunteering opportunities for

improving the lives of these communities in

the areas of education, poverty alleviation,

health, financial inclusion, cultural and social

welfare and environment conservation that an

organization can look at.

The insurance company should engage with

well established and recognized programmes/

platforms which encourage responsible

business practices and CSR activities. This

would help companies to improve on their CSR

strategies and would lead to focused

development.

By encouraging employees to participate in

community activities through company

sponsored volunteering programmes, a

business contributes to building better

communities. Most benefit will be gained for

partners and participants if the programme is

planned, supported and given formal

recognition. Corporate volunteering is a high-

impact way of allowing people to contribute

skills and knowledge to a non-profit

organization/agency and actively participate

in the community and helping people help

themselves. Further, it makes people feel good.

The gifts of time and knowledge may not have

a price tag but they surely have enormous

value.

For organizations that are looking at starting

CSR, the focus should be to look at immediate

concerns and in taking small, consistent steps

to ensure progress. But 'how?' is the big

question!

Well it is not just acceptable anymore to do a

little bit of environmental management here

and some community involvement there.

Companies are expected to construct a sound

framework of activities that will enhance their

responsible business practice.

To be appl icab le , corporate soc ia l

responsibility should be understood as a

process, through which individuals' moral

values and concerns are articulated.

Moreover, there are important grounds for

asserting that such a process should be

participative, involving employees and all

stakeholders for a better alignment of

organizational policy and employees' values

holds possibilities for enhanced motivation

and work performance.

The following elements are important for

successful CSR practice:

The CSR strategy should be the starting point of

the organizational CSR practice which needs to be

defined clearly along with a future goal. Internally,

one will need to build solid support for the strategy

and to identify and engage people who are

passionate about CSR within the business. The CSR

strategy thus acts as the positioning document

for the responsible business practice of the

company.

The next task is to set up the CSR management

system. The management system of CSR within

the business will outline what one actually needs to

do as per the strategy and produce the desired

results. At this point, more individuals from the

business should be engaged. It will be a good idea

to gather information on how the CSR strategy has

been received and then build on that to engage

the most positive people. Once you have gathered

a good team that supports your cause, you can

pool their knowledge and build a sound

management plan for the deliverables.

Stakeholder engagement and communication

keeps all areas together and connected, the key to

this is being transparent about what you and your

team do as the CSR team. This will be the first

question colleagues will ask you: “But what do you

actually do?” Without engaging your stakeholder

on a continuous basis there is no real long term

value in building a CSR strategy.

CSR Strategy & Company Philosophy

CSR Management

Stakeholder Engagement & Communication

The gifts of

time and

knowledge may

not have a

price tag but

they surely

have enormous

value.
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CSR Reporting

The next step after the successful set up of the

management system and communication is the

reporting of the results. This is really the first test

whether you and your team have achieved what

you had set out to do.

Thus by exhibiting ethically, socially and

environmentally responsible behaviour in day-to-

day governance of operations, your business can

generate value and long term sustainability for

itself, while making positive contribution in the

betterment of the society.

A piece of advice - do not listen too much to the so-

called CSR gurus and experts out there. CSR is

broad and means different things to different

people and organizations. Try to find your own way

of making CSR happen within your business

depending upon your core competency, interest

and feasibility. Demonstrate your responsibility

towards society and the environment through

your personal actions and work policies. Live by

these words. Walk the talk.

The author is Director – HR; Canara HSBC Oriental

Bank of Commerce Life Insurance Company

Limited.

By exhibiting

ethically, socially

and

environmentally

responsible

behaviour in

day-to-day

governance of

operations, your

business can

generate value

and long term

sustainability for

itself, while

making positive

contribution in

the betterment

of the society.
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CSR is the

deliberate

inclusion of

public interest

into corporate

decision-

making, and

the honouring

of a triple

bottom line:

people, planet,

profit .

Practising the Spirit of Service
- CSR in Insurance

C.L. Baradhwaj contends that insurers need not look far for implementing the

CSR philosophy but adopt simple practices of serving the clientele effectively

and demonstrate their zeal to improve the overall standards of life.

issue focus

Background

Corporate Social Responsibility ("CSR" for short) is a

form of corporate self-regulation integrated into

a business model. CSR policy functions as a built-in,

self-regulating mechanism whereby business

monitors and ensures its active compliance with

the spirit of the law, ethical standards, and

international norms. It is also called by different

names such as 'corporate conscience' or

'sustainable and responsible business'. The goal of

CSR is to embrace responsibility for the company's

actions and encourage a positive impact through

its activities on the environment, consumers,

employees, communities, stakeholders and all

other members of the publ ic sphere.

Furthermore, CSR-focused businesses would

proactively promote the public interest by

e n c o u r a g i n g c o m m u n i t y g r ow t h a n d

development, and voluntarily eliminating practices

that harm the public sphere, regardless of legality.

CSR is the deliberate inclusion of public interest

into corporate decision-making, and the

honouring of a triple bottom line: people, planet,

profit .

CSR is titled to aid an organisation's mission as well

as a guide to what the company stands for and will

uphold to its consumers. Development of business

ethics is one of the forms of applied ethics that

examines ethical principles and moral or ethical

problems that can arise in a business environment.

ISO 26000 is the recognized international standard

for CSR (currently a Draft International Standard).

Public sector organisations (the United Nations for

example) adhere to the triple bottom line (TBL). It is

widely accepted that CSR adheres to similar principles

but with no formal act of legislation. The UN has

developedthe asguidelinesforinvestingentities.

The triple bottom line (abbreviated as "TBL" or

"3BL", and also known as "people, planet, profit" or

"the three pillars") captures an expanded spectrum

of values and criteria for measuring organisational

(and societal) success: economic, ecological and

social. With the ratification of the United Nations

and International Council for Local Environmental

Initiatives (ICLEI) TBL standard for urban and

community accounting in early 2007, this became

the dominant approach to public sector full cost

accounting. Similar UN standards apply to natural

capital and human capital measurement to assist in

measurements required by TBL, e.g. the

ecoBudget standard for reporting ecological

footprint.

In practical terms, triple bottom line accounting

means expanding the traditional reporting

framework to take into account ecological and

social performance in addition to financial

performance. In 1981 Freer Spreckley first

articulatedthetriplebottomline inapublicationcalled

'Social Audit - A Management Tool for Co-operative

Working' as he described what Social Enterprises

should include intheirperformancemeasurement.

The phrase was coined by John Elkington in his

1998 book Cannibals with Forks: the Triple Bottom

Line of 21st Century Business. The concept of TBL

The concept of 'Triple Bottom Line'
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demands that a company's responsibility lies with

stakeholders rather than shareholders. In this case,

"stakeholders" refers to anyone who is influenced,

either directly or indirectly, by the actions of the

firm. According to the stakeholder theory, the

business entity should be used as a vehicle for

coordinating stakeholder interests, instead of

maximising shareholder (owner) profit.

"People, planet and profit" succinctly describes the

triple bottom lines and the goal of sustainability.

"People" (human capital) pertains to fair and

beneficial business practices toward labour and

the community and region in which a corporation

conducts its business. A TBL company conceives a

reciprocal social structure in which the well-being

of corporate, labour and other stakeholder

interests are interdependent.

A triple bottom line enterprise seeks to benefit

many constituencies, not exploit or endanger any

group of them. The "upstreaming" of a portion of

profit from the marketing of finished goods back

to the original producer of raw materials, i.e., a

farmer in fair trade agricultural practice, is a

common feature. In concrete terms, a TBL

business would not use child labour and monitor all

contracted companies for chi ld labour

exploitation, would pay fair salaries to its workers,

would maintain a safe work environment and

tolerable working hours, and would not otherwise

exploit a community or its labour force. A TBL

business also typically seeks to "give back" by

contributing to the strength and growth of its

community with such things as health care and

education. Quantifying this bottom line is relatively

new, problematic and often subjective. The Global

Reporting Initiative (GRI) has developed guidelines

to enable corporations and NGOs alike to

comparably report on the social impact of a

business.

"Planet" (natural capital) refers to sustainable

environmental practices. A TBL company

endeavors to benefit the natural order as much as

possible or at the least do no harm and curtail

environmental impact. A TBL endeavor reduces its

ecological footprint by, among other things,

carefully managing its consumption of energy and

non-renewables and reducing manufacturing

waste as well as rendering waste less toxic before

disposing it off in a safe and legal manner. "Cradle

to grave" is uppermost in the thoughts of TBL

manufacturing businesses which typically conduct

a life cycle assessment of products to determine

what the true environmental cost is from the

growth and harvesting of raw materials to

manufacture to distribution to eventual disposal

by the end user. A triple bottom line company does

not produce harmful or destructive products such

as weapons, toxic chemicals or batteries

containing dangerous heavy metals for example.

Ecologically destructive practices, such as

overfishing or other endangering depletions of

resources are avoided by TBL companies. Often

environmental sustainability is the more profitable

course for a business in the long run. Arguments

that it costs more to be environmentally sound are

often specious when the course of the business is

analysed over a period of time. Generally,

sustainability reporting metrics are better

quantified and standardized for environmental

issues than for social ones. A number of respected

reporting institutes and registries exist including

the Global Reporting Initiative, CERES, Institute 4

Sustainability and others.

The eco bottom line is akin to the concept of Eco-

capitalism.

"Profit" is the economic value created by the

organisation after deducting the cost of all inputs,

including the cost of the capital tied up. It

therefore differs from traditional accounting

definitions of profit. In the original concept, within

a sustainability framework, the "profit" aspect

needs to be seen as the real economic benefit

enjoyed by the host society. It is the real economic

impact the organization has on its economic

environment. This is often confused to be limited

to the internal profit made by a company or

organization (which nevertheless remains an

essential starting point for the computation).

Therefore, an original TBL approach cannot be

interpreted as simply traditional corporate

A TBL business

also typically

seeks to "give

back" by

contributing to

the strength

and growth of

its community

with such

things as health

care and

education.
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accounting profit plus social and environmental

impacts unless the "profits" of other entities are

included as a social benefits.

Insurance companies can contribute to the CSR

initiative in a number of ways. Given the sheer size

of the industry with nearly three million agents

alone apart from the employees, this industry is

one of the highest people-intensive industries in

the country.

Insurance companies by virtue of being engaged in

the business of providing life insurance coverage

to the society, have their core business

intertwined with the social objectives. By providing

the claim cheque to the nominee, the life

insurance companies provide the succour needed

to the bereaved family at a time when they most

need upon death of the bread winner in

financial form. No other business can give the

moral satisfaction which an insurance person gets

when he hands over the claim cheque to the

nominee and wipes off a tear or two from her

eyes.

Private insurance companies have also gone

beyond their boundaries when it comes to

servicing of customers. Dedicated calls centers

and touch points to serve customers is one

example. Even in places where they do not have

branches, customer touch points have been

created through the business partners. With the

advent of email and mobiles, the extent of

automation by private insurance companies has

resulted in faster customer service at a touch of

the button.

On the employees front, insurance companies,

especially the private sector, have done

exceedingly well . Apart from monetary

compensation, the employee engagement

initiatives are worth noting. Sensing the employee

satisfaction levels by conducting assessment

surveys, conducting offsites to unwind and

relearn, focus more on training and skill sets,

nurturing and retention of talents, to quote a few.

Insurance companies and CSR

One of the other areas, eventhough due to

regulatory requirements, where insurance

companies have contributed to the CSR initiatives,

are the coverages the weaker sections and

persons residing in rural areas in the wake of

discharge of their rural and sector obligations.

Micro insurance products which provide coverage

to the down trodden at affordable prices have

gone a long way in delivering their obligations to

the society. In fact many life insurance companies

have gone beyond the regulatory mandate and

have extended coverage to more persons in these

sectors voluntarily.

Insurance agents have exhibited their CSR in many

ways. Many senior agents in life insurance sector

stand as the role model, when it comes to

customer service walking that extra mile in

various ways. For example, opening of

policyholders' service centre which provide free

service to any customer who walks in. These senior

agents maintain a parallel office of their own,

where the records of customers are maintained up

to date. Premium reminders go well ahead of the

insurance company's notices. They collect the

premium and deposit with insurance companies on

time to ensure continued coverage to their

customers. They maintain a cordial relationship

with their customers throughout the year they

do not forget to wish them on birthday or any

other anniversaries in the family with a simple

greeting card. Agents of private life insurance

companies who have taken up agency as a full time

profession also follow this practice.

When it comes to settlement of claims, these

agents extend full support to the family, right

from the time of filing claim intimation till handing

over the claim cheque to the nominee.

One area where insurance companies can show

their care to the society is taking a humanitarian

perspective when it comes to settlement of

claims. The primary purpose of taking a life

Insurance agents and CSR

Way forward

Humanitarian approach while settling claims
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insurance policy is payment of benefit in the form

of sum assured and bonuses in the event of

untimely death of the breadwinner. Many a family

has continued a decent living because of taking a

timely life insurance policy. This is especially true in

the weaker sections where the awareness about

financial planning is low. Therefore such life

insurance policies come as a blessing in disguise for

the family. A timely settlement of claims and

taking a humanitarian view goes a long way.

This is critical especially in the context of low

awareness about the need for proper disclosure

on the status of health at the time of filling in the

proposal forms. Where the proposer has signed in

vernacular language or affixed thumb impression

in the proposal form, the possibility of the person

certifying having explained the questions and

recorded the answers in the form has to be

examined in detail. In such cases, the benefit of

doubt must be given to the policyholder.

When the southern coastal India was rocked by

Tsunami in December 2004, a lot of persons lost

their lives, especially in Tamil Nadu. Certain life

insurance companies took special initiative in

processing the claims by simplifying claim

requirements and opening special counters at the

affected places to facilitate speedy processing

both in life and general. These are examples of

corporate social responsibilities.

Some insurance companies in the recent past have

taken the initiative of settling fund value in ULIPs

immediately on receipt of claim intimation while

sum assured is paid after the usual claim

investigations. Such an initiative provides

immediate relief to the deceased's family and

receives positive customer response to life

insurance policies.

The need of the hour is products which give simple

coverages at an affordable price apart from

pure term life insurance covers, pure term with

some guaranteed savings element in the nature

of simple universal life products with low ticket size

is also required. This would help in effectively

supporting the micro finance with a sustainable

micro insurance model.

Another area is affordable health insurance to

weaker sections. Tamil Nadu government has taken

the initiative of signing up for health insurance for

the people of the state with a health insurer. Such

government sponsored insurance schemes must

be promoted so that insurance coverage reaches

the masses.

Customised products for the weaker sections

Many a family
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decent living

because of

taking a timely

life insurance

policy. This is

especially true

in the weaker
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about financial

planning is low.

The author is Vice-President (Compliance),

Bharti-AXA Life Insurance Co. Ltd., Mumbai. The

views expressed herein are the personal views of

the author and should in no way be deemed to be

those of his employer or any of its associate

companies.
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Challenging Task
- CSR for Insurance Sector

Vepa Kamesam and Dr. V. Padmavathi assert that while there is a role for every

corporate in improving the well-being of the society, insurers should put in

their best efforts to identify and fulfill the shortcomings within their reach to

contribute towards societal improvement.

issue focus

Corporate Social Responsibility (CSR) is a concept

whereby organizations take responsibility for their

impact on society and the environment. Kotler

defined corporate social responsibility “as a

commitment to improve community well-being

through discretionary business practices and

contributions of corporate resources”. CSR is one

of the emerging trends and it is becoming

increasingly accepted in business circles, to the

extent that CSR is most often implemented as a

key strategy. The first companies which carried

out socially responsible actions did so under

pressure from the NGOs and society. Public

relations departments used to be responsible for

carrying them out as the main contact point with

stakeholders. Today the situation is changing - with

CSR involving not only the PR department but

becoming part of the everyday management of

each and every department. CSR is not only about

charity, but it belongs to the core business of a

company and an integral part of doing business

and is forced to consider economic, technological,

environmental, socio-cultural, and political

considerations for its sustainability. In the last

decade, there was increased corporate giving,

increased corporate reporting on social

responsibility initiatives; and an apparent

transition from giving as an obligation to giving as

a strategy. According to KPMG, a U.S. professional

services firm and a review of Fortune 500

websites indicates that majority now have special

reports on giving, with sections typically labeled

'Community Development', 'Corporate Citizenship'

and so forth. Many of these sections provide a

lengthy detail on topics like annual giving amounts,

philanthropic priorities, major initiatives, employee

volunteerism and sustainable business practices.

The companies have on aggregate, identified

different themes for their CSR initiatives. Of these,

community welfare tops the list, followed by

education, the environment, health, as well as rural

development.

Viewing globally, the United States has had a

strong tradition of corporate philanthropy.

Corporate social programs have always been very

popular there. The government is a quiet but key

player especially in the regulation of CSR. The USA -

Community Reinvestment Act (CRA) regulates CSR

in financial services sector. The CRA sets minimum

requirements, monitors compliance; and

incentivizes through tax credits. It can be said CSR

is fairly developed in US. Waren Buffett, the

chairman of Berkshire Hathaway Inc., and Bill Gates,

the chairman of Microsoft Corp., are expanding

the philanthropic effort by meeting billionaires

and they've been asking their peers to sign the

"Giving Pledge," which promises they'll give the

majority of their fortunes to charity. With their

efforts the number of participants has risen to 57

in the U.S. since the project was announced in June.

There has also been a Minister appointed for CSR

(in Department of Trade and Industry) since 2000

in the United Kingdom. CSR Asia, the Asia Pacific

CSR Group shows the status of CSR in Asia and Asia

Pacific countries. Insurers also occupied a position

among the top 20 donors in international scene.

Their efforts are leading to address issues on the

environment, education and human rights.
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CSR is not new to India; companies like TATA and

BIRLA have been imbibing the case for social good

in their operations for decades long before CSR

become a popular cause. CSR is coming out of the

purview of 'doing social good' and is fast becoming

a 'business necessity'. The 'business case' for CSR is

gaining ground and corporate houses are realizing

that what is good for workers - their community,

health, and environment is also good for the

businesses. Indian companies are now expected to

discharge their stakeholder responsibilities and

societal obligations, along with their shareholder-

wealth maximization goal. Nearly all leading

corporates in India are involved in CSR programs in

areas like education, health, livelihood creation, skill

development, and empowerment of weaker

sections of the society, medical camps, raising

awareness on protecting and enhancing the

environment. Notable efforts have come from

several corporate entities as also by the member

companies of Organization of Pharmaceutical

Producers of India (OPPI). The 2010 list of Forbes

Asia's '48 Heroes of Philanthropy' contains four

Indians. India has been named among the top ten

Asian countries paying increasing importance

towards corporate social responsibility (CSR)

disclosure norms.

There are several bodies now emerging on the

Indian scene that focus on issues of CSR. The India

Partnership Forum of the Confederation of Indian

Industries (CII) is an active proponent of CSR. As a

step towards promoting CSR and generating

awareness and interest amongst young future

business leaders, the British Council launched the

'CSR Network' in partnership with several

management schools in India. The EU-India

Network for CSR acts as a forum for exchange of

information, experiences and best practices

between European and Indian companies on

corporate responsibility.

The central government is also working on a

framework for quantifying the CSR initiatives of

companies to promote them further. According to

Minister for Corporate Affairs, Mr Salman

Khurshid, one of the ways to attract companies

towards CSR work is to develop a system of CSR

credits, similar to the system of carbon credits

which are given to companies for green initiatives.

In fact, the Ministry of Corporate Affairs had

brought out a set of voluntary guidelines in

December, 2009. Following are the core elements

of those guidelines:

Care for all stake holders: It includes

shareholders, employees, customers, suppliers,

project-affected people, society at large

Ethical functioning: The governance systems

should not engage in business practices that

are abusive, unfair, corrupt or anti-competitive.

Respect for worker' Rights and Welfare:

Providing safe and hygienic workplace

environment, access to training and

development of necessary skills for career

advancement, on an equal and non-

discriminatory basis. They should not employ

child or forced labor. They should give freedom

of association and right to collective bargaining

of labor and they should have an effective

grievance redressal system.

Respect for human rights

Respect for Environment: It suggests that

companies should take measures to check and

prevent pollution: recycle, manage and reduce

waste, should manage natural resources in a

sustainable manner and ensure optimal use of

resources like land and water, should

proactively respond to the challenges of

climate change by adopting cleaner production

methods, promoting efficient use of energy

and environment friendly technologies.

Activities for social and inclusive development:

These could include: education, skill building for

livelihood of people, health, cultural and social

welfare etc., particularly targeting at

disadvantaged sections of society.

To implement CSR strategies, companies are

advised to partner with local authorities,

associations and are advised to allocate specific

amount in their budgets related to profits after

tax for CSR activities. They are also asked to

disseminate information on CSR policy, activities

and progress to all their stakeholders and the

public through website, annual reports and media.

�

�

�

�

�

�
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The Institute of Chartered Accountants of

India (ICAI)

1. Role in awareness generation:

a statutory body in India that sets

accounting and auditing standards for the

corporate sector, is working on a new set of rules

on CSR, making it a must for companies to report

on social, environmental and economic initiatives.

In 2009, Government of India made it mandatory

for all public sector oil companies to spend two per

cent of their net profits on CSR. The Department

of Public Enterprises (DPE) has prepared guidelines

for central public sector enterprises to take up

important CSR projects to be funded by 2-5 per

cent of the company's net profits.

In spite of having such life size successful

examples, it is to be agreed that CSR in India is in a

very nascent stage. Especially in the insurance

industry though there are some initiatives by

some insurance companies in line with CSR, there is

a lot of scope for improvement and active

participation. Being a service industry, insurance

underpins a healthy and prosperous society,

enabling businesses and individuals to thrive, safe

in the knowledge that problems can be handled

and risks carefully managed. Though not

exhaustive, the following areas may be listed for

fulfillment of the role of insurance sector in

corporate social responsibility with a business

strategy.

The following action plan serves both as CSR and

promotes long-term business interests.

Getting involved in

Improving educational and training institutions,

relevant to the company.

Sponsoring awareness generation / Spreading

information on various hazards and the steps

to be taken for mitigating

Making people aware of their vulnerabilities

and the need for prevention, mitigation and

preparedness measures

Research and development of products for

suiting the needs of the customers

Focusing on need based selling instead of

target based selling

�

�

�

�

�

�

2. Role in disastrous risks:

�

�

�

�

�

�

India has been traditionally vulnerable to

natural disasters on account of its unique geo-

climatic conditions. In view of India's high

vulnerability profile, the recurrent phenomena

of a range of geophysical as well as hydro-

meteorological hazards impact millions across

the country leaving behind a trail of heavy loss

of lives, property and livelihoods. In many areas

of the country, disaster losses tend to

outweigh the development gains. Insurers play

a key role in providing the requisite risk transfer

instruments. India's general insurance market is

at a nascent stage and is considerably

underdeveloped in spite of the fact that it has a

huge potential. Yet catastrophe insurance

purchasing is insufficient as major insurers do

not have accurate up-to-date accumulation of

data.

Nearly two million Indian farmers have had access

to index insurance programs since 2003. But in

order to achieve their full potential, applications of

index insurance will need to scale up to reach many

more people. The action plan for the success of

the index insurance is as follows:

Providing climate-friendly and climate-proof

products and services

Partnering with government, suppliers and

other stakeho lders in d isaster r i sk

management.

Building on existing dialogue with consumers

Offering contracts across many states, for

many crops, covering a range of risks, from

excessive rainfall to extreme temperatures

through public and private programs

Formation of a group of insurance companies

and organizations, committing them to take

action to reduce climate change risk, support

climate change awareness and lead the way in

analyzing and reducing risks

The plan above helps in more ways than one it

helps in removal of the cause, reduction of the

severity of the event, mitigation of consequences

and their impact and facilitates internal-external-

social funding interface.

In many areas

of the country,

disaster losses

tend to

outweigh the

development

gains. Insurers

play a key role

in providing the

requisite risk

transfer

instruments.
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3. Role in Anti Money Laundering

4. Role beyond commercial interests:

Conclusion:

As an insurer, it is his responsibility to establish

identity of the customers properly to take care of

the AML guidelines. While large amounts are paid

as premiums, insurer has to comply with AML

guidelines. Reduction of crime through controlling

money laundering enhances insurers' role in social

responsibility in the society.

Insurers can design products and extend insurance

covers to supplement the Government social

security schemes for the vulnerable and weaker

sections like women, old aged, unemployed, rural

poor of the BPL families. Further, though it is not

directly related to their core business, they can

establish their brand image with the following

activities via fulfilling their social responsibility.

Some of them are

Maintaining traffic roundabouts

Maintaining parks for children and elderly

Advertising for socially important causes

Promoting road safety

Taking village development projects

Deforestation

Building effective bridges amongst all

important stakeholders for the successful

implementation of CSR initiatives.

Floating foundations to conduct CSR projects

This kind of activities helps in building a positive

image and encouraging social involvement of the

company's employees who in turn develop a sense

of loyalty.

Demographers contend that the population of

India will overtake that of China by 2026 to be the

world's most populous nation with almost 1.5

billion people. The additional demands for food,

water, housing, education, and healthcare are the

major challenges for CSR in India to have a

meaningful impact on society in the coming

decade. As per Vision 2050 project of the World

Business Council for Sustainable Development

(WBCSD), businesses-as-usual cannot get

�

�

�

�

�

�

�

�

sustainability and prosperity without addressing

the problems of degradation of the environment

and soc ia l s t ress . The cha l l enges of

implementation of CSR activities can be addressed

with the following steps.

The involvement of small and medium

enterprises (SMEs),

Synergy of corporate houses and NGOs,

Public Private Partnerships,

Government's Encouragement in rewarding

and recognizing corporate house CSR

activities,

Introduction of CSR as a subject at business

schools and in colleges and universities.

Specific to the insurance sector to mention, when

the insurer starts insuring the rural poor as per the

directives of IRDA, it becomes its concern to

improve the conditions of rural poor. It is common

that while issuing the policy, the insurer assesses

the risks and rates it depending upon the risk

frequency and severity. Malnutrition related

problems like underweight, tuberculosis and other

related diseases; hygiene, sanitary conditions,

water borne diseases, mosquito related diseases;

frequent pregnancies and related problems;

education and number of children are some of the

factors to be taken into consideration to rate the

risk in the rural areas. The suggestion is that

insurers with the help of volunteers/NGOs can

persuade the rural authorities, and they will take

up the issues and improve the environment. When

that happens, the premium too can get reduced in

the next year. The insurer can donate a part of the

premium. This type of involvement can be

extended to other type of risks and then the

insurance companies truly become the inspectors

and the IRDA the watchdog.

�

�

�

�

�

Vepa Kamesam is Managing Director, Institute of

Insurance and Risk Management (IIRM),

Hyderabad; and Dr. V. Padmavathi is Research

Coordinator and Faculty, IIRM.
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statistics-non-life insurance

Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF NOVEMBER, 2010

INSURER
NOVEMBER APRIL-NOVEMBER

2010-11 2009-10* 2009-10*2010-11

GROWTH OVER THE
CORRESPONDING
PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies
@ Commenced operations in March, 2010
# Commenced operations in April, 2010
* Figures revised by insurance companies

( in Crores)M

Royal Sundaram 98.29 65.39 738.45 585.05 26.22
Tata-AIG 87.19 59.14 793.45 583.00 36.10
Reliance General 125.02 170.11 1075.05 1386.09 -22.44
IFFCO-Tokio 132.31 109.66 1184.77 982.78 20.55
ICICI-lombard 270.81 220.95 2814.45 2135.48 31.80
Bajaj Allianz 213.71 181.01 1867.11 1603.35 16.45
HDFC ERGO General 95.56 66.01 835.78 587.89 42.17
Cholamandalam 82.86 53.78 646.71 531.43 21.69
Future Generali 39.25 25.26 388.37 222.10 74.87
Universal Sompo 20.75 19.63 188.23 98.64 90.83
Shriram General 67.75 36.96 453.23 210.98 114.82
Bharti AXA General 43.87 22.17 340.49 147.84 130.31
Raheja QBE 0.68 0.61 5.34 1.11 381.00
SBI General# 1.38 11.81
L&T @ 1.01 1.71
New India 477.95 419.82 4666.61 3931.95 18.68
National 469.64 337.71 3767.76 2891.40 30.31
United India 508.19 410.56 4045.37 3276.88 23.45
Oriental 378.33 334.91 3446.06 3031.48 13.68

ECGC 72.53 63.85 559.36 520.63 7.44

Star Health & Allied Insurance 8.36 14.32 789.31 644.46 22.48
Apollo MUNICH 21.15 12.23 124.36 70.55 76.27
Max BUPA $ 1.94 12.48

AIC 111.93 118.39 1248.02 1127.74 10.67

PRIVATE TOTAL 1280.45 1030.69 11344.95 9075.74 25.00

PUBLIC TOTAL 1834.11 1503.00 15925.81 13131.71 21.28

GRAND TOTAL 3114.56 2533.69 27270.76 22207.45 22.80

SPECIALISED INSTITUTIONS:

1.Credit Insurance

2.Health Insurance

Health Total 31.45 26.55 926.15 715.01 29.53

3.Agriculture Insurance
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Workshop on Preparedness for the Financial Sector

Assessment Program (FSAP)

The Financial Sector Assessment Program (FSAP) is a joint initiative of the International

Monetary Fund and the World Bank; and began in 1999 against the backdrop of the

financial crises in Mexico, Russia and East Asia in the 1990s. The participation by member

countries in FSAP is voluntary, and is aimed at assessing the stability and resilience of

financial systems in member countries. The FSAP exercise includes stress testing and

assessment of the status and implementation of the international financial standards

and codes in the regulation and supervision of the sector assessed.

FSAP exercise in the insurance sector is carried out vis-a-vis the Insurance Core

Principles (ICPs) by the International Association of Insurance Supervisors (IAIS) which

are the key global standards for prudential regulation and supervision for the insurance

sector across jurisdictions. The objective of the ICPs from the perspective of the

standard setters is to act as a diagnostic tool to assist in improving supervision of the

insurance sector globally. The core principles aim at assisting in improving supervision

globally, and can act as a roadmap for the reforms in this sector. The assessment is

made against the detailed 'essential' and 'advanced' criteria laid down under each of the

28 core principles for implementation both in form and in practice.

India has currently been categorized by the Financial Stability Board (FSB) as 'Jurisdiction

for further Evaluation'. Specifically, it has been indicated that there is insufficient

information available with the FSB on India's adherence to the IAIS Core Principles. In

order to be able to improve upon the categorization assigned by FSB and gain an

improved recognition from the perspective of financial stability of the Indian financial

sector, the Government of India has conveyed its agreement to submit to the full

fledged FSAP, proposed to be undertaken by the IMF-World Bank in 2011. While the

preliminary meetings are scheduled in January, 2011, the assessment would be carried

out in July, 2011.

As part of preparedness exercise to face the FSAP, the Authority organized a one-day

workshop comprising of five technical sessions, at Hyderabad on 29th December 2010

to provide an exposure to all the participants on various ICPs. The exercise was part of

the efforts at sensitizing both the industry and IRDA officers on the core principles; and

on the assessment on compliance or otherwise, of the same. About 100 officials from

the Authority and the industry participated in the workshop. Chairman, IRDA

inaugurated the seminar and detailed the necessity of an FSAP exercise. Each of the

technical sessions had a panel of speakers comprising of senior executives from the

IRDA and the industry, covering both the regulatory and industry perspective on the

ICPs. In the concluding session, Chairman, IRDA emphasized upon the necessity of

sensitization exercises to be carried out by each of the insurance companies in their own

organizations.

round - up
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Mr. A. Giridhar, ED (Adm), IRDA

addressing the

audience in one of the

sessions. Others in the picture

are (L to R):

Ms. B. Padmaja, Sr.Asst.Director

(F & A), IRDA;

Mr. A.R.Sekhar, GM, New India

Assurance Co Ltd;

Mr.Raj Kumar Sharma, Deputy

Director (F & A),IRDA;

and Mr.A.V. Rao,

Deputy Director (Actuary), IRDA.

Mr. J. Hari Narayan, Chairman,

IRDA speaking during the

inaugural session. Others in the

picture are (L to R):

Mr. R.K. Nair, Member (F & A),

IRDA; Mr. M. Ramaprasad,

Member (Non-Life), IRDA;

Dr. R. Kannan, Member

(Actuary), IRDA;

and Mr. G. Prabhakara, Member

(Life), IRDA.
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Statistical Supplement
(Monthly - October, 2010)
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

5
0

1273 15722.83 29573 210010 -973.61 1223.91 10147011.00 222881940.00

2246.16 14498.92 27434 214309 975.57 103.30 22747273.00 181206816.00

593 4416.39 14308 99014 21.38 561.91 8546725.00 90276668.00

571.83 3854.48 12778 93803 163.87 -641.77 8841460.00 49003256.00

14 331.76 38 232 -21.69 -29.27 148817.00 2442129.00

35.29 361.03 115 790 -1.54 -687.97 179596.00 2254369.00

606.81 4748.15 14346 99246 -0.31 532.64 8695542.00 92718797.00

607.12 4215.51 12893 94593 162.32 -1329.75 9021056.00 51257625.00

581 1832.19 35 188 381.89 -248.39 6600959.00 27505890.00

198.95 2080.58 22 163 170.68 25.15 3146571.00 17514071.00

700 5605.85 1310 9454 -69.96 -143.39 15398626.00 110833513.00

770.16 5749.24 1254 9576 84.44 -532.16 7318975.00 71214974.00

12026 73382.97 351651 2309801 3064.88 16154.84 810515.00 5321616.00

8960.92 57228.14 348725 2045512 -512.82 -990.14 672245.00 4282562.00

3602 24129.05 356727 2350539 314.39 1996.23

3287.93 22132.83 349335 2110104 -61.46 -2899.96

15628.11 97512.03 356727 2350539 3379.26 18151.06 810515.00 5321616.00

12248.85 79360.96 349335 2110104 -574.27 -3890.09 672245.00 4282562.00

197 1414.58 1591 11858 80.99 409.62 29316.00 197868.00

115.88 1004.96 1231 10467 10.79 -641.97 26688.00 183619.00

5 39.90 11 91 1.38 2.50 13335.00 103234.00

3.81 37.40 8 103 -1.49 -601.64 8755.00 109565.00

87 768.15 41 303 45.01 192.77 33965.00 353722.00

42.42 575.39 33 299 -31.58 -669.24 22385.00 456703.00

245 4446.51 277 1988 21.97 1679.11 196942.00 1532531.00

223.43 2767.39 256 2065 143.28 -468.33 169167.00 1512329.00

534.89 6669.14 1920 14240 149.35 2283.99 273558.00 2187355.00

385.54 4385.15 1528 12934 121.00 -2381.18 226995.00 2262216.00

391 3073.49 6469 54271 31.33 -289.64 1849548.00 29527548.00

359.61 3363.13 7013 52520 -122.65 -744.25 2806755.00 17578394.00

1821 15218.17 86353 551309 -130.87 190.32 2023448.00 16931587.00

1951.89 15027.85 68562 787185 -341.11 -1244.84 2852916.00 22129930.00

420 3759.82 40024 329714 82.97 241.30 41867.00 765420.00

336.77 3518.53 33415 256722 -26.83 -659.37 45260.00 1076335.00

2240.76 18977.99 126377 881023 -47.90 431.62 2065315.00 17697007.00

2288.66 18546.37 101977 1043907 -367.93 -1904.21 2898176.00 23206265.00

0 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 -598.96 0.00 0.00

46 1269.14 25 144 -196.92 96.46 399945.00 2105413.00

243.33 1172.68 26 170 149.46 -114.26 601600.00 4356335.00

1366 9929.16 53209 361517 254.88 1068.06 2184174.00 66854984.00

1111.27 8861.10 36175 315191 160.39 -1537.56 22050997.00 73784457.00

23367.66 165339.96 589991 3980632 2908.01 23106.32 48425193.00 577634063.00

20459.66 142233.64 537657 3853467 759.01 -12903.97 71490643.00 446663715.00

50

Name of the Insurer: Bajaj Allianz General Insurance Company Limited
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

5
1

116.94 1233.30 4145 28586 0.00 0.00 0.00 0.00

120.00 1019.50 5990 35495 0.00 0.00 0.00 0.00

12.92 131.58 551 4685 0.00 0.00 0.00 0.00

40.60 229.93 428 3491 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

12.92 131.58 551 4685 0.00 0.00 0 0 0 0

40.60 229.93 428 3491 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

109.00 887.13 194 1553 0.00 0.00 0.00 0.00

45.35 596.37 76 638 0.00 0.00 0.00 0.00

78.86 609.83 2616 17315 0.00 0.00 0.00 0.00

134.68 1031.97 4245 36589 0.00 0.00 0.00 0.00

1263.48 8148.99 33972 228222 0.00 0.00 0.00 0.00

905.82 7328.11 27335 192729 0.00 0.00 0.00 0.00

1342.34 8758.81 33972 228222 0.00 0.00 0 0 0 0

1040.50 8360.08 27335 192729 0.00 0.00 0 0 0 0

27.00 233.93 309 2056 0.00 0.00 0.00 0.00

19.18 133.31 317 1788 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

1.55 147.31 13 68 0.00 0.00 0.00 0.00

6.00 29.57 17 69 0.00 0.00 0.00 0.00

28.55 381.24 322 2124 0.00 0.00 0 0 0 0

25.18 162.88 334 1857 0.00 0.00 0 0 0 0

13.77 523.45 665 18400 2.85 12.94 9500.00 43710.00

15.50 405.76 738 7440 1.28 8.76 4250.00 33796.00

53.23 508.24 1342 11766 0.00 0.00 0.00 0.00 64603.00 539904.00

40.90 260.77 1020 6335 0.00 0.00 0.00 0.00 85883.00 552003.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

53.23 508.24 1342 11766 0.00 0.00 0 0 64603 539904

40.90 260.77 1020 6335 0.00 0.00 0 0 85883 552003

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

310.00 1827.37 14932 84369 0.00 0.00 0.00 0.00

429.00 2330.78 2014 87775 0.00 0.00 0.00 0.00

1986.75 14251.13 56123 379705 2.85 12.94 9500 43710 64603 539904

1757.03 13366.07 37935 335760 1.28 8.76 4250 33796 85883 552003
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Limited

5
2

191.94 2559.45 2757 10108 191.94 2367.50 12193822.42 62588113.22

211.29 1616.20 1099 10262 211.29 1404.91 387978.29 2481127.25

69.55 712.45 271 1331 69.55 642.89 4888624.14 24224723.42

26.20 235.33 140 883 26.20 209.13 158926.53 954479.04

69.55 712.45 271 1331 69.55 642.89 4888624.14 24224723.42

26.20 235.33 140 883 26.20 209.13 158926.53 954479.04

85.49 724.92 194 997 85.49 639.43 11811785.67 42756170.54

95.48 717.98 181 1066 95.48 622.51 455865.51 2511989.84

2906.43 16428.96 50481 274956 2906.43 13522.53 2634929.67 11520915.24

1205.50 5356.50 19523 80824 1205.50 4151.00 97658.41 404640.22

862.14 4828.93 50481 274956 862.14 3966.78

364.70 1607.10 19523 80824 364.70 1242.40

3768.58 21257.89 50481 274956 3768.58 17489.32 2634929.67 11520915.24

1570.20 6963.59 19523 80824 1570.20 5393.40 97658.41 404640.22

11.91 80 62 557 11.91 68.49 38072 187757

14 100 146 843 13.80 86.17 1580 10677

7.96 47.33 9 90 7.96 39.37 61722 319677

16 33 7 54 16.14 16.48 3064 16141

19.87 127.73 71 647 19.87 107.86 99793.32 507433.93

29.94 132.59 153 897 29.94 102.65 4644.17 26817.28

88.03 1031.88 2112 10282 88.03 943.85 17157323.29 86483237.63

316.65 710.33 472 3848 316.65 393.68 5881220.72 7732564.04

321.76 3750.67 2084 11236 321.76 3428.91 61467.42 279207.36

695.74 2062.08 694 3721 695.74 1366.35 2177.04 11624.29

321.76 3750.67 2084 11236 321.76 3428.91 61467.42 279207.36

695.74 2062.08 694 3721 695.74 1366.35 2177.04 11624.29

55.99 259.74 2495 8241 55.99 203.75 1046313.72 4661634.11

21.40 128.61 1004 8012 21.40 107.21 62176.21 414227.75

4601.21 30424.72 60465 317798 4601.21 25823.51 49894059.64 233021435.44

2966.89 12566.73 23266 109513 2966.89 9599.84 7050646.87 14537469.70
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

5
3

0.22 16

13.28 3130

1

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 1 0.00 0.00 0 0 0 0

10.31 159.19 79 4193

12.80 505

11.64

1.54 6.52

10.31 170.83 79 4193 0.00 0.00 0 0 0 0

1.54 19.33 0 505 0.00 0.00 0 0 0 0

1 5

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.64 0 5 0.00 0.00 0 0 0 0

0.77 34.12 2 89

244.38 269.96 1 91

8.86 24 190.53 1600000

586.25 1178.51 1 24

0.00 8.86 0 24 0.00 190.53 0 1600000 0 0

586.25 1178.51 1 24 0.00 0.00 0 0 0 0

0.00 1.54 3 75

9.94 2559

11.08 215.58 84 4397 0.00 190.53 0 1600000 0 0

832.17 1491.66 2 6315 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

5
4

152.42 3,697.43 3,413 45,493 (24.59) (75.33) 160,540 8,926,852

177.01 3,772.75 738 9,517 (292.77) (390.53) 1,243,137 13,609,381

346.75 2,487.87 1,196 5,396 (37.49) (52.33) 1,930,530 13,346,524

384.24 2,540.20 1,387 6,635 36.96 87.45 2,342,113 10,468,715

- 1.09 - - (6.05) (98.42) - 104

6.05 99.51 (1) 38 1.41 (15.39) 12,348 20,297

346.75 2,488.96 1,196 5,396 (43.54) (150.75) 1,930,530 13,346,628

390.29 2,639.71 1,386 6,673 38.37 72.06 2,354,461 10,489,012

- - - - - - - -

- - - - - - - -

221.38 1,406.63 704 4,929 65.25 7.24 161,764 1,755,677

156.13 1,399.40 161 2,071 (62.49) (242.91) 204,920 3,797,895

3,932.02 23,529.58 70,672 406,780 298.86 3,674.91 286,683 1,589,295

3,633.16 19,854.67 50,876 301,398 2,681.60 6,311.90 197,998 1,097,253

1,725.56 10,325.93 - - 1,253.91 4,810.29 - -

471.65 5,515.64 - - (1,022.07) 691.76 - -

5,657.58 33,855.51 70,672 406,780 1,552.78 8,485.19 286,683 1,589,295

4,104.81 25,370.32 50,876 301,398 1,659.52 7,003.66 197,998 1,097,253

51.61 322.30 107 720 14.14 47.30 7,910 48,210

37.47 275.00 28 857 2.11 (41.26) 3,703 43,378

10.49 406.58 584 2,294 (229.20) (255.19) 4,747 184,002

239.69 661.77 4 1,850 (20.59) 15.92 22,424 175,264

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

62.10 728.88 691 3,014 (215.06) (207.89) 12,657 232,212

277.16 936.77 32 2,707 (18.48) (25.34) 26,127 218,642

279.27 1,976.52 3,366 14,913 76.19 256.23 300,694 2,255,452

203.08 1,720.29 2,829 12,839 (26.11) 138.57 911,327 3,603,593

1,791.86 10,380.12 3,484 16,795 1,022.18 532.33 121,920 562,937

769.67 9,847.80 79 13,986 (556.65) 326.43 57,151 590,802

- - - - - - - -

- - - - - - - -

1,791.86 10,380.12 3,484 16,795 1,022.18 532.33 121,920 562,937

769.67 9,847.80 79 13,986 (556.65) 326.43 57,151 590,802

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

358.01 1,850.21 15,080 62,033 192.65 (227.71) 265,196 2,619,615

165.36 2,077.92 42,412 142,093 (126.16) (578.44) 309,529 3,251,950

8,869.37 56,384.26 98,606 559,353 2,625.86 8,619.32 3,239,983 31,288,668

6,243.51 47,764.94 98,513 491,284 615.24 6,303.49 5,304,650 36,658,529
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

5
5

0.36 0.36 246.71 701.04

- 0.21 1 - 980.28 - -

- - - - -

- - - - - -

- - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - 54.97 151.37 -

- - - 221.86 - -

246.56 1,384.45 6173 17467 - - - -

185.26 1,044.38 2634 15578 - - - -

- - - - - -

- - - - - -

246.56 1,384.45 6173 17467 - - - -

185.26 1,044.38 2634 15578 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - -

- - - -

57 57 1,415.65 6,223.74 836,403 3,862,752

2 5 288.14 2,285.05

- - - - - -

- - - - - -

57 57 1,415.65 6,223.74 836,403 3,862,752 - -

2 5 288.14 2,285.05 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

21.73 68.94 4889 4889 73.09 224.25 -

- 0.43 3 - 326.48 - -

268.64 1,453.74 11119 22413 1,790.42 7,300.40 836,403 3,862,752 - -

185.26 1,045.03 2636 15587 288.14 3,813.67 - - - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Future General India Insurance Company Limited

434.54 4,664.19 1048 6725 244.11 2,611.10 705,214.62 2,463,208.42

190.43 2,053.09 549 3510 44.50 1,175.64 309,124.42 1,824,193.01

259.86 1,897.92 5989 27958 73.04 993.09 668,875.58 3,483,462.74

186.82 904.83 1271 9940 55.81 560.17 559,491.18 2,250,563.28

- - - - - - - -

- - - - - - - -

259.86 1,897.92 5989 27958 73.04 993.09 668,875.58 3,483,462.74

186.82 904.83 1271 9940 55.81 560.17 559,491.18 2,250,563.28

- - - - - - - -

- - - - - - - -

261.84 1,464.99 365 1941 112.77 702.57 177,869.48 605,220.89

149.07 762.42 142 1006 46.78 57.81 118,312.94 290,621.03

2,015.42 12,441.09 38321 268864 746.42 4,777.03 183,758.70 765,453.68

1,269.00 7,664.06 37107 218563 610.98 4,720.89 111,218.18 578,718.84

753.06 4,809.97 38321 268864 249.39 1,805.93

503.67 3,004.03 749 3612 281.19 2,162.62

2,768.48 17,251.06 38321 268864 995.81 6,582.96 183,758.70 765,453.68

1,772.67 10,668.10 37107 218563 892.17 6,883.52 111,218.18 578,718.84

55.61 335.23 349 2117 28.34 169.01 4,880.35 30,520.16

27.27 166.22 177 1187 18.70 109.62 2,477.68 12,365.12

- - - - - (1.83) - -

- 1.83 - 45 (0.36) (1.12) - 508.75

57.48 425.74 71 552 32.32 179.41 7,699.84 81,040.21

25.15 246.33 57 354 11.82 76.06 3,207.00 38,489.23

- - - - - - - -

- - - - - -

113.09 760.97 420 2669 60.67 346.58 12,580.19 111,560.37

52.42 414.39 234 1586 30.16 184.56 5,684.68 51,363.10

177.44 1,820.21 2998 23071 63.03 992.92 209,642.75 5,704,098.61

114.41 827.29 1190 6200 87.62 128.06 112,111.16 1,823,712.75

689.07 5,285.85 942 6470 484.07 2,168.83 11,141.24 40,655.41

205.00 3,117.02 577 3900 42.54 1,227.30 2,488.66 36,035.31

55.83 559.61 4437 34839 7.33 202.66 6,245.10 50,982.47

48.50 356.95 3474 22071 48.50 - 4,244.45 26,791.60

744.90 5,845.47 5379 41309 491.40 2,371.49 17,386.34 91,637.87

253.50 3,473.97 4051 25971 91.04 1,227.30 6,733.11 62,826.91

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

157.38 1,207.21 2438 21935 85.19 627.89 132,600.94 1,002,693.79

72.20 579.32 3384 16239 (13.15) 366.50 54,722.08 494,714.59

4,917.53 34,912.01 56958 394472 2,126.01 15,228.60 2,107,928.60 14,227,336.37

2,791.52 19,683.41 47928 283015 1,234.91 10,583.57 1,277,397.74 7,376,713.49
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

38.52 327.34 71 684

1.01 43.36 22 128

67.61 226.69 510 2283

2.47 20.29 10 219

67.61 226.69 510 2283 - - 0 0

2.47 20.29 10 219 - - 0 0

18.59 97.85 35 147

4.66 15.78 5 38

168.36 949.34 3239 23716

48.38 390.03 711 8133

72.16 429.77 6436

20.73 167.16 305 3485

240.52 1,379.11 3239 23716 - - 0 0

69.11 557.19 1015 11618 - - 0 0

33.00 54

9.05 36.83 18 90

0.06 18.50 2 70

9.05 69.83 18 144 - - 0 0

0.06 18.50 2 70 - - 0 0

1.98 34.12 144 882 5.20 95367 10596.00

43.31 43.31 811726 811726

2.82 72.89 48 315 11515 179096

3.62 257.73 25 309

2.64 16.28 213 993

5.46 89.17 261 1308 - - 0 0 11515 179096

3.62 257.73 25 309 - - 0 0 0 0

26.20 232.20 925 14857

29.23 163.42 2918 13717

407.93 2,456.31 5203 44021 - 5.20 0 95367 11515 179096

110.16 1,076.26 3997 26099 43.31 43.31 811726 811726 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Limited

1,369.71 12,848.56 2,737 18,781 113.35 5,458.79 3,799,189 27,025,693

1,256.36 7,389.77 928 3,595 793.97 4,692.77 6,774,419 16,750,955

324.04 1,628.96 169 1,058 120.67 885.08 1,477,211 5,826,957

203.37 743.88 131 520 120.73 443.88 483,213 2,791,841

71.66 656.83 7 230 (156.30) (31.86) 1,383 148,051

227.96 688.69 16 40 227.96 688.69 6,128 38,779

395.70 2,285.79 176 1,288 (35.63) 853.22 1,478,593 5,975,008

431.33 1,432.57 147 560 348.69 1,132.57 489,341 2,830,620

265.88 2,727.86 4 21 (264.65) 1,784.30 9,345 1,230,714

530.53 943.57 1 5 530.53 927.79 289,721 637,986

401.71 3,155.47 337 1,690 87.10 1,608.81 262,511 3,163,747

314.61 1,546.67 254 650 130.16 940.78 389,583 1,769,612

2,629.31 15,539.21 42,566 244,856 906.94 5,965.13 175,787 1,032,367

1,722.37 9,574.08 28,880 174,630 569.85 2,526.66 105,881 604,713

1,040.57 5,938.15 58,080 325,784 373.10 1,476.65

667.46 4,461.51 37,056 233,928 479.67 3,428.39

3,669.88 21,477.37 58,080 325,784 1,280.05 7,441.77 175,787 1,032,367

2,389.83 14,035.59 37,056 233,928 1,049.52 5,955.05 105,881 604,713

19.90 160.10 30 236 0.65 56.66 25,187 163,182

19.25 103.45 32 172 6.65 58.81 21,470 89,728

11.37 148.82 6 95 5.71 92.46 427,958 491,390

5.65 56.37 11 77 (2.73) 32.90 4,883 50,063

14.47 152.21 2 21 7.64 130.59 2,150 42,666

6.83 21.63 2 11 0.23 (7.27) 2,650 8,937

268.48 4,481.05 89 581 (69.67) 451.15 89,312 970,525

338.15 4,029.90 74 447 37.08 2,151.16 78,010 752,388

314.22 4,942.19 127 933 (55.66) 730.84 544,606 1,667,764

369.88 4,211.35 119 707 41.23 2,235.60 107,013 901,115

1,324.55 7,051.69 99,808 493,854 482.19 4,341.50 370,535 1,277,034

842.36 2,710.19 47,925 118,161 798.45 2,316.40 424,435 3,988,990

3,292.84 18,297.02 31,072 173,903 141.05 3,090.81 94,478 629,034

3,151.80 15,206.21 13,706 31,631 2,260.82 12,563.63 74,706 542,798

61.69 498.83 447 3,832 9.64 132.39 1,276,594 7,190,080

52.06 366.44 359 2,883 4.56 (82.04) 1,252,794 6,677,259

3,354.54 18,795.85 31,519 177,735 150.68 3,223.20 1,371,072 7,819,113

3,203.85 15,572.65 14,065 34,514 2,265.38 12,481.60 1,327,500 7,220,058

- - - -

- - - - - - - -

- - - -

- - - - - - - -

43.46 737.11 1,930 12,072 (692.04) (3,608.75) 89,689 680,190

735.50 4,345.87 2,327 9,512 627.60 3,681.07 662,145 3,694,818

11,139.66 74,021.89 194,718 1,032,158 1,065.39 21,833.68 8,101,328 49,871,630

10,074.26 52,188.22 102,822 401,632 6,585.54 34,363.63 10,570,038 38,398,867
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

5
9

22.51 701.90 183 1,299 - -

79.74 409.78 44 116 - - - -

90.46 171.68 13 78 - -

44.90 134.59 17 61 - - - -

0.07 0.22 1 22 - - -

- - - - - - - -

90.53 171.91 14 100 - - - - - -

44.90 134.59 17 61 - - - - - -

- - - - - -

- - - - - - - -

45.54 179.94 31 207 - -

11.38 169.50 21 78 - - - -

237.65 1,364.66 4,467 24,181 - -

204.55 1,740.77 4,179 46,589 - - - -

118.37 713.05 7,431 39,192 - -

- - - - - - - -

356.03 2,077.71 7,431 39,192 - - - - - -

204.55 1,740.77 4,179 46,589 - - - - - -

1.27 11.55 1 19 - -

0.33 3.17 4 12 - - - -

- 35.84 - 2 - -

- 0.40 - 3 - - - -

15.25 18.51 3 3 - -

- - - - - - - -

1.90 222.83 1 23 - -

19.04 29.23 7 14 - - - -

18.42 288.73 5 47 - - - - - -

19.37 32.80 11 29 - - - - - -

108.87 565.29 13,978 55,933 - -

74.04 85.20 4,923 5,595 - - - -

302.92 2,829.31 1,477 8,574 - 58.13 (7,059) 53,279 32,441 576,071

911.61 964.27 542 1,207 - - - - 65,081 410,243

3.40 10.30 12 94 - - 11,776 124,359

0.41 17.38 23 178 - - - - 10,018 58,960

306.32 2,839.61 1,489 8,668 - 58.13 (7,059) 53,279 44,217 700,430

912.02 981.65 565 1,385 - - - - 75,099 469,203

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

8.01 36.68 898 3,575 - -

152.26 345.01 83 824 - - - -

956.23 6,861.76 24,029 109,021 - 58.13 (7,059) 53,279 44,217 700,430

1,498.26 3,899.30 9,843 54,677 - - - - 75,099 469,203
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Limited

6
0

2,802.24 22,585.62 2,080 14,604 810.14 1,128.44 7,761,459 41,250,115

1,992.10 21,457.19 1,580 15,739 (300.84) (1,818.02) 2,615,025 32,124,523

872.02 6,457.32 1,088 5,858 520.05 1,370.10 2,094,114 23,968,945

351.97 5,087.22 720 5,464 (265.12) (1,177.80) 1,321,585 17,987,185

1,087.20 3,660.41 31 346 258.70 (471.73) 283,100 1,988,271

828.50 4,132.14 30 379 (85.45) (5,259.02) 568,797 2,838,533

1959.22 10117.74 1119 6204 778.75 898.37 2377214.06 25957215.92

1180.47 9219.37 750 5843 -350.57 -6436.82 1890381.99 20825717.95

3,976.20 7,771.58 16 106 3,602.68 3,706.38 1,604,749 12,445,846

373.51 4,065.20 26 122 198.14 841.20 195,695 16,639,525

1,507.61 9,666.89 730 3,966 291.21 (734.21) 1,212,034 7,949,056

1,216.40 10,401.10 529 4,013 (34.91) (2,588.65) 942,626 7,174,589

10,266.93 61,232.65 407,303 2,214,500 320.22 8,549.42 1,854,893 8,489,824

9,946.71 52,683.24 351,058 1,735,489 1,798.34 1,494.16 1,291,996 6,564,776

3,629.94 22,951.42 414,706 2,279,698 (168.44) 6.95

3,798.38 22,944.47 368,980 1,884,551 (204.71) (2,394.77)

13896.87 84184.07 414706 2279698 151.78 8556.37 1854892.67 8489823.76

13745.10 75627.70 368980 1884551 1593.63 -900.60 1291996.02 6564776.39

264.05 1,132.15 506 3,250 138.66 448.74 36,520 162,419

125.39 683.41 308 2,059 41.52 9.72 14,835 105,851

2.29 43.72 6 90 (0.83) 3.06 4,000 17,602

3.12 40.66 8 92 3.03 (8.75) 3,533 90,309

2.72 160.73 4 40 1.17 11.76 770 31,912

1.55 148.97 1 39 (1.96) (51.26) 63 44,940

268.28 5,522.29 119 1,027 (551.76) (281.21) 76,171 1,050,309

820.04 5,803.50 105 1,026 697.51 927.74 73,071 1,378,301

537.35 6858.89 635 4407 -412.76 182.35 117461.20 1262242.32

950.11 6676.53 422 3216 740.10 877.45 91502.18 1619401.60

977.43 6,050.31 44,695 173,199 502.44 579.21 1,805,757 14,100,681

474.99 5,471.10 15,385 93,795 82.19 (3,257.76) 3,587,554 13,738,471

12,000.09 83,350.50 23,252 163,831 3,927.66 37,474.34 778,754 6,904,306

8,072.44 45,876.16 21,805 180,627 (4,288.21) (20,012.61) 306,568 2,330,479

377.15 4,223.76 35,007 281,728 47.01 286.94 936,062 7,282,652

330.14 3,936.82 24,700 192,760 (55.55) (75.57) 679,770.32 6,955,490

12377.24 87574.25 58259 445559 3974.67 37761.27 1714816.24 14186957.71

8402.58 49812.98 46505 373387 -4343.76 -20088.18 986338.16 9285968.29

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

285.89 1,482.18 4 30 (84.87) (344.97) 4,886 37,580

370.76 1,827.14 4 38 170.19 296.41 32,927 100,984

3,487.52 18,072.45 9,524 71,311 1,910.99 11,178.32 4,014,256 20,267,257

1,576.53 6,894.13 17,679 76,603 927.76 415.66 2,952,692 29,832,625

41807.57 254363.98 531768 2999084 11525.01 62911.54 22467525.51 145946775.92

30282.56 191452.44 451860 2457307 -1318.07 -32659.31 14586737.53 137906582.28
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

6
1

- 0.00 - - - 0.00 - -

0.00 8.56 - 3 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 (0.18) - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 -0.18 0 0 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 4.74 - 33 - 0.00 - -

6.85 23.92 38 196 0.00 0.00 - -

1403.80 6,679.50 - - - 0.00 - -

550.50 3,502.46 15,216 89,475 0.00 0.00 - -

603.57 3,729.79 35,830 199,508 - 0.00 - -

380.84 1,620.74 19,288 54,075 0.00 0.00 - -

2007.37 10409.30 35830 199508 0.00 0.00 0 0 0 0

931.34 5123.20 19288 89475 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 781.18 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 781.18 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 965.32 - 8 0.00 0.00 - -

2130.99 26,101.39 375 2,847 116.56 626.67 36,149 213,768 4,581,800 14,589,541

2,000.11 9,084.49 4 2,705 0.00 33.24 - 27,637 731,987 6,207,306

5.64 126.22 255 3,217 - 0.00 - - 35,007 281,728

18.78 208.25 675 6,818 0.00 0.00 - - 24,700 192,760

2136.63 26227.62 630 6064 116.56 626.67 36149 213768 4616807 14871269

2018.89 9292.75 679 9523 0.00 33.24 0 27637 756687 6400066

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

2 32 42 458 - - - -

10 399 125 511 - - - -

4146.21 37455.07 36502 206063 116.56 626.67 36149 213768 4616807 14871269

2967.15 15812.64 20130 99716 0.00 33.24 0 27637 756687 6400066
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Company Limited

6
2

725.32 15727.07 6110 51212 -345.03 725.32 3836888.83 83195115.93

538.87 13921.40 5478 49608 -250.88 538.87 2850595.69 73643273.11

807.60 5387.21 977 6841 95.93 807.60 5860565.50 39093578.63

573.85 4438.72 711 6674 93.39 573.85 4164285.82 32210605.42

615.76 3361.24 68 258 330.37 615.76 3995677.07 21811303.67

1383.72 4724.19 28 198 607.58 1383.72 8979039.43 30655589.86

1423.36 8748.45 1045 7099 426.30 1423.36 9856242.57 60904882.30

1957.57 9162.91 739 6872 700.97 1957.57 13143325.26 62866195.27

132.96 2554.42 28 198 -108.49 132.96 879006.57 16887292.81

214.46 1757.51 43 179 -214.78 214.46 1417805.63 11618923.96

418.06 3600.41 498 3284 -101.74 418.06 34517.29 297271.07

662.64 6089.51 391 3410 82.99 662.64 54711.24 502785.16

5669.30 34993.63 318229 2019611 490.65 5669.30 230708.52 1424044.39

4323.22 26549.79 280503 1705041 437.45 4323.22 175930.66 1080427.29

2449.42 15513.07 5713 31934 178.83 2449.42

1945.52 12009.73 4367 31462 200.28 1945.52

8118.71 50506.70 318229 2019611 669.48 8118.71 230708.52 1424044.39

6268.73 38559.52 280503 1705041 637.73 6268.73 175930.66 1080427.29

119.01 711.24 810 5602 8.81 119.01 7419.45 44342.14

50 553 518 4698 -33 49.62 3094 34463

19.09 564.16 5 104 -68.96 19.09 90764.97 2682750.75

14 270 23 342 1 14.18 67436 1284156

7.55 138.96 19 100 3.76 7.55 4095.19 75328.81

0 47 1 54 -1 0.33 179 32207

111.78 2770.86 166 1780 -78.14 111.78 108121.08 2680042.35

98 2397 155 1016 22 98.23 95006 2318244

257.43 4185.22 1000 7586 -134.52 257.43 210400.69 5482464.06

162.36 3266.65 697 6110 -10.30 162.36 165714.39 3669069.64

188.11 1535.55 3520 26504 -74.66 188.11 403292.29 3292172.07

152.62 1144.41 2291 17155 -7.01 152.62 327207.46 2453586.09

3232.49 11213.25 2581 17807 2204.65 3232.49 136399.84 473159.74

1963.71 7890.03 3649 26657 1541.43 1963.71 82861.52 332931.35

20.91 158.92 3522 18448 -0.51 20.91 3479.30 26441.51

14.26 155.36 1643 13807 -2.25 14.26 2613.91 28468.30

3253.41 11372.17 6103 36255 2204.14 3253.41 139879.14 499601.24

1977.97 8045.39 5292 40464 1539.18 1977.97 85475.43 361399.65

998.85 7016.50 6215 51020 192.52 998.85 741583.99 5209320.33

557.08 5365.03 8416 77461 -390.15 557.08 413598.82 3983205.89

15516.20 105246.48 342748 2202769 2727.99 15516.20 16332519.89 177192164.20

12492.30 87312.32 303850 1906300 2087.74 12492.30 18634364.58 160178866.07
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

6
3

18.94 193.52 599 5747

33.18 239.62 892 7932

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0

0.68 29.36 14 131

430.35 3686.22 17607 210623

176.63 1747.50 0 0

606.98 5433.72 17607 210623 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 8 3 104

0 2 0 6

0 0 0 0

0 1 5 92

0.36 11.41 8 202 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

104.72 669.80 1675 9617 5.56 39.23 110418 755881

1685.40 5599.06 26 251

0.00 0.00 0 0

1685.40 5599.06 26 251 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

43.63 848.19 1406 14784 0.55 316.30 1038 50517

2407.21 10538.36 46382 336381 7.82 413.19 109063 704160

2460.71 12785.06 21335 241355 6.11 355.53 111456 806398 0 0

2440.39 10777.98 47274 344313 7.82 413.19 109063 704160 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited

6
4

3996.87 35845.01 45294 363927 982.26 7685.35

3014.61 28159.66 39846 300078 -256.23 2948.85

1641.18 9637.69 18456 125493 725.51 1669.94

915.67 7967.75 11007 109927 -143.61 -273.33

524.86 5263.40 528 1934 -981.69 -1421.62

1506.55 6685.02 861 2335 1367.76 3278.14

2166.04 14901.09 18984 127427 -256.18 248.32 0.00 0.00

2422.22 14652.77 11868 112262 1224.15 3004.81 0.00 0.00

29.86 1380.59 2 47 -92.92 -1436.28

122.78 2816.87 9 75 -461.42 -376.65

1989.54 11857.13 7628 56147 851.26 3424.02

1138.28 8433.11 6421 44172 279.79 -328.34

16076.82 99289.94 312548 2084681 3952.85 23281.21

12123.97 76008.73 272047 1775541 12.34 -4042.16

7106.06 46573.10 126547 874388 499.24 1997.31

6606.82 44575.79 95413 736760 19.83 -960.63

23182.88 145863.04 312548 2084681 4452.09 25278.52 0.00 0.00

18730.79 120584.52 272047 1775541 32.17 -5002.79 0.00 0.00

343.63 2871.49 5237 26632 57.13 751.24

286.50 2120.25 4286 20277 3.26 436.96

84.56 761.96 794 5444 32.37 287.94

52.19 474.02 643 4557 15.80 103.65

32.11 353.43 74 419 11.40 127.11

20.71 226.32 56 301 1.29 67.70

36.94 459.48 6217 11015 -21.79 38.73

58.73 420.75 8761 14188 12.72 -149.61

497.24 4446.36 12322 43510 79.11 1205.02 0.00 0.00

418.13 3241.34 13746 39323 33.07 458.70 0.00 0.00

1525.20 7605.36 75349 349051 828.95 2449.56

696.25 5155.80 41609 248271 235.18 940.68

10624.32 82103.23 185426 915247 4077.01 30028.06

6547.31 52075.17 100427 573089 1081.39 3742.76

26.39 203.80 745 5359 -3.70 -0.46

30.09 204.26 819 5329 1.45 0.14

10650.71 82307.03 186171 920606 4073.31 30027.60 0.00 0.00

6577.40 52279.43 101246 578418 1082.84 3742.90 0.00 0.00

0.00 0 0.00 0.00

0.00 0

0.00 0 0.00 0.00

0.00 0

3553.66 25606.39 185423 1828491 579.24 5560.89

2974.42 20045.50 137941 987831 -541.68 -952.17

47592.00 329812.00 843721 5773887 11497.12 74443.00 0.00 0.00

36094.88 255369.00 624733 4085971 1627.87 4435.99 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

6
5

256.17 1467.35 5629 35498 95.37 746.73

229.07 1258.19 5463 30992 98.11 754.73

12.35 115.69 769 1818 1.62 32.29

21.54 150.94 1907 3326 9.06 70.25

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

12.35 115.69 769 1818 1.62 32.29

21.54 150.94 1907 3326 9.06 70.25

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

36.28 242.15 467 3115 4.36 119.49

45.69 243.35 584 2861 12.39 140.96

1126.39 6946.94 69472 349705 396.14 3133.70

831.63 5608.64 46384 249210 251.30 2244.36

486.01 4161.45 50139 202667 264.20 1826.35

397.85 3498.89 31429 150558 171.29 1407.77

1612.40 11108.39 69472 349705 660.34 4960.05

1229.48 9107.53 46384 249210 422.59 3652.13

29.33 114.09 159 1421 1.49 27.64 10 213

31.43 115.52 186 1387 2.03 35.69 31 305

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.68 3.19 14 135 0.12 2.01 0

3.31 16.71 34 285 2.12 9.35 0

30.01 117.28 173 1556 1.61 29.65 10 213

34.74 132.23 220 1672 4.15 45.04 31 305

136.29 481.14 68167 99364 134.35 540.55 15423 252713

32.41 259.88 24351 47149 83.91 345.69 8134 164707

358.22 1791.82 15894 81367 412.38 2427.73 62387 404425

206.29 1000.57 6423 44605 297.66 1368.40 34287 188056

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

358.22 1791.82 15894 81367 412.38 2427.73 62387 404425

206.29 1000.57 6423 44605 297.66 1368.40 34287 188056

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

1029.30 4099.60 56394 299226 386.22 3054.44 7529 103512

763.36 2954.56 35412 199075 261.38 2359.03 5649 58243

3471.02 19423.42 216965 871649 1696.25 11910.93 85349 760863

2562.58 15107.25 120744 578890 1189.25 8736.23 48101 411311
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited

6
6

0.82 78.78 3 59 0.82 78.78 2213.94 95881.23

0.01 1.81 1 18 0.01 1.81 10.00 3351.27

0.00 2.44 23 0.00 2.44 0.00 2860.02

0.04 0.46 4 14 0.04 0.46 25.38 698.99

0.00 2.44 0 23 0.00 2.44 0.00 2860.02

0.04 0.46 4 14 0.04 0.46 25.38 698.99

18.48 21.66 10 18 18.48 21.66 11497.34 15420.08

0.91 7.47 10 83 0.91 7.47 130.51 1187.16

0.99 7.23 11 69 0.99 7.23 160.68 1130.12

0.08 1.74 43 0.08 1.74

0.18 0.72 0.18 0.72

0.99 9.20 10 83 0.99 9.20 130.51 1187.16

1.18 7.95 11 69 1.18 7.95 160.68 1130.12

0.00 3.15 2 0.00 3.15 550.00

0.18 1.47 1 3 0.18 1.47

0.62 2.16 1 3 0.62 2.16 500.00 2500

0.71 1.54 1 2 0.71 1.54 500 1000

33.82 326.31 15 56 33.82 326.31 23235 135226

14.49 36.43 4 10 14.49 36.43 12050 18180

34.43 331.62 16 61 34.43 331.62 23734.81 138276.02

15.38 39.44 6 15 15.38 39.44 12550.00 19180.00

0.97 20.07 1 17 0.97 20.07 508.50 36804.50

0.60 0.77 1 10 0.60 0.77 1260.00 1378.50

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 1.86 0 28 0.00 1.86 0.00 1443.14

0.01 0.07 1 4 0.01 0.07 10.00 45.25

55.69 465.63 40 289 55.69 465.63 38085.09 291872.15

17.22 50.50 24 130 17.22 50.50 14016.07 25784.12
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

6
7

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.08 0.22 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.08 0.22 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited

6
8

461.90 6540.74 2168 23639 34.90 -2317.45 574382.85 8735606.91

427.00 8858.19 2756 22238 -555.09 955.41 521355.60 16498031.26

196.41 1567.38 2036 14091 -32.57 -418.49 659983.28 4030518.18

228.98 1985.87 2342 13585 -54.00 -224.50 551667.96 8727837.85

166.58 655.71 4 10 122.43 251.29 67594.57 243984.96

44.15 404.42 4 99 -225.39 -380.01 2648.18 154626.93

362.99 2223.09 2040 14101 89.86 -167.20 727577.85 4274503.14

273.13 2390.29 2346 13684 -279.39 -604.51 554316.14 8882464.78

62.72 4430.85 2 32 52.14 2941.24 31032.61 214184.74

10.58 1489.61 2 79 -131.32 706.96 34590.00 3238155.34

557.37 2673.72 166 2827 201.26 -2295.58 320596.23 3269706.33

356.11 4969.30 348 3291 -445.74 -1182.08 142147.15 4180237.66

6751.98 38279.98 139901 771329 -2086.54 -18122.31 423360.19 2418238.31

8838.52 56402.29 200310 1214100 1645.97 10481.93 533494.54 3436519.79

2955.56 17878.21 142807 928079 -912.38 -7449.83

3867.94 25328.04 210576 1288191 1190.19 7502.44

9707.54 56158.19 142807 928079 -2998.92 -25572.14 423360.19 2418238.31

12706.46 81730.33 210576 1288191 2836.16 17984.37 533494.54 3436519.79

59.57 386.77 128 1700 41.64 -121.02 6420.28 37362.26

17.93 507.79 257 2674 -43.71 -27.96 3859.05 55328.09

2.41 82.86 13 243 -1.76 -31.42 2746.80 162138.45

4.17 114.28 47 300 -3.42 -35.56 2722.10 25067243.62

0.00 10.82 0 9 -4.37 -40.41 0.00 2325.00

4.37 51.23 1 67 4.27 0.61 485.00 7960.00

4.08 827.73 -219 3787 -5.72 85.47 3962.86 277664.80

9.80 742.26 18 194 5.04 -329.97 1343.50 255922.36

66.06 1308.18 -78 5739 29.79 -107.38 13129.94 479490.51

36.27 1415.56 323 3235 -37.82 -392.88 8409.65 25386454.07

366.81 3236.76 5113 34874 -151.13 -145.34 1630774.92 6468963.64

517.94 3382.10 2774 36603 -114.49 -629.43 2532382.08 9749672.71

2904.69 13695.89 6356 136780 1053.73 1268.42 34148.61 383693.22

1850.96 12427.47 23594 249156 511.35 -7952.99 45550.06 1590859.79

327.64 2389.85 61450 420003 54.16 285.24 2228619.44 14455692.75

273.48 2104.61 47792 294161 85.23 143.92 17776179.91 114945479.15

3232.33 16085.74 67806 556783 1107.89 1553.66 2262768.05 14839385.97

2124.44 14532.08 71386 543317 596.58 -7809.07 17821729.97 116536338.95

0 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0.00 0 0 0.00 0.00 0 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

182.84 2345.13 3196 38512 128.39 -77.61 266195.59 5312324.27

589.69 2829.59 5301 45161 319.81 -906.82 344529.16 3643549.63

15000.56 95002.40 223220 1604586 -1505.82 -26187.80 6249818.23 46012403.82

17041.62 121597.05 295812 1955799 2188.69 8121.95 22492954.29 191551424.19
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

6
9

0.66 330.85 21 758

4.49 616.95 54 1029

0.00 21.85 0 78

1.80 19.62 6 85

0.00 0.30 0 1

0.00 0.60 0 2

0.00 22.15 0 79 0.00 0.00 0 0 0 0

1.80 20.22 6 87 0.00 0.00 0 0 0 0

0.00 0.00 0 0

0.00 0.00 0 0

0.16 62.46 1 127

3.26 118.06 18 151

920.16 3519.95 9966 65372

825.44 6645.75 18463 116565

309.93 1690.78 10121 27428

424.32 2093.01 662 4221

1230.09 5210.73 10121 65372 0.00 0.00 0 0 0 0

1249.76 8738.75 18463 116565 0.00 0.00 0 0 0 0

-1.69 10.01 0 49

0.38 12.89 5 99

0.00 1.09 0 3

0.00 2.87 0 2

0.00 0.27 0 1

0.00 0.00 0 0

0.00 0.98 0 104

0.00 4.00 0 2

-1.69 12.35 0 157 0.00 0.00 0 0 0 0

0.38 19.75 5 103 0.00 0.00 0 0 0 0

0.23 42.29 51 3397 43.84 127.79 99407.00 462211.00

-0.69 100.12 138 1554 185.81 705.71 217493.00 5508661.92

6.96 1109.44 88 1874

12.42 207.69 531 6805

3.94 103.81 0 27763

9.78 70.07 2496 13207

10.90 1213.25 88 29637 0.00 0.00 0 0 0 0

22.20 277.76 3027 20012 0.00 0.00 0 0 0 0

0.00 0.00 0 0

0.00 0.00 0 0

0 0.00 0 0

0.00 0.00 0 0

3.94 66.81 209 3159 3.15 52.45 246.00 6088.00

8.04 75.39 423 3063 15.93 69.18 26009.00 32579.00

1244.29 6960.88 10491 102686 46.99 180.24 99653 468299 0 0

1289.24 9967.01 22134 142564 201.74 774.89 243502 5541241 0 0

69

i 
~ .. 

■ 



non-life insurance

irda journal | january 2011

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

7
0

351.01 3340.72 1903 19434 35.55 525.50 412689.54 5238178.23

315.46 2815.22 904 13533 -61.12 -1095.18 447533.59 4259828.84

88.51 1374.14 1627 20007 -105.96 66.88 205638.38 3493242.33

194.47 1307.26 3001 19797 -4.98 50.36 346764.85 3220956.07

0.00 0.00 0 0 -2.04 -6.60 0.00 0.00

2.04 6.60 0 0 2.04 6.60 0.00 0.00

88.51 1374.14 1627 20007 -108.00 60.27 205638.38 3493242.33

196.51 1313.87 3001 19797 -2.93 56.97 346764.85 3220956.07

0.00

0.00

389.60 2103.30 110 914 64.20 -173.80 227399.66 895485.59

325.40 2277.09 129 1249 44.30 -89.50 118820.03 757877.43

5439.48 33097.18 76095 461461 913.45 6255.65 277962.23 1758598.65

4526.03 26841.53 77990 409496 540.49 4063.72 213489.16 1434762.54

1290.68 8816.82 402 3150 -27.25 954.06

1317.94 7862.76 686 5333 389.81 2189.95

6730.16 41914.00 76095 461461 886.19 7209.71 277962.23 1758598.65

5843.97 34704.29 77990 409496 930.30 6253.67 213489.16 1434762.54

18.88 150.71 38 299 -2.06 -163.12 4607.15 16874.90

20.94 313.83 69 418 -26.99 56.99 11119.02 160857.35

478.73 702.14 31 246 421.29 477.71 27136.28 107092.01

57.44 224.42 63 232 31.13 45.15 3751.93 43200.65

48.85 165.29 6 36 -1.51 -85.19 9117.29 36748.39

50.36 250.48 300 648 46.18 195.29 43619.46 66330.28

546.46 1018.13 75 581 417.72 229.40 40860.72 160715.30

128.74 788.74 431 1298 50.32 297.43 58490.41 270388.28

326.09 2199.05 4834 41313 114.75 473.70 2330170.69 15286401.69

211.34 1725.35 13925 77323 -39.72 8.39 423045.52 2052244.26

1710.04 10164.25 15568 129773 735.01 3165.52 100689.07 973257.78

975.03 6998.74 20786 146259 -20.12 -37.98 137080.22 1168252.90

1710.04 10164.25 15568 129773 735.01 3165.52 100689.07 973257.78

975.03 6998.74 20786 146259 -20.12 -37.98 137080.22 1168252.90

105.44 1902.01 44961 323248 -34.48 558.81 161311.56 10481464.78

139.92 1343.20 2914 16159 11.77 449.85 653153.41 5039819.81

10247.32 64015.61 145173 996731 2110.94 12049.12 3756721.85 38287344.35

8136.38 51966.49 120080 685114 912.80 5843.65 2398377.20 18204130.13
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

7
1

9.56 64.33 316 2232

23.25 74.90 385 2683

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.61 5.86 3 23

0.00 0.00 0 0

700.84 2701.06 7282 29635

412.81 3536.56 3823 48871

700.84 2701.06 7282 29635 0.00 0.00 0 0

412.81 3536.56 3823 48871 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

60.59 410.55 39655 259555 2.94 7.11 9913.00 21844.00

14.62 135.68 957 5620 1.55 6.94 6137.00 25282.00

475.48 3468.95 10427 88493 282.37 1812.49 78489.00 499756.00 40232.50 342196.50

201.75 1115.81 3502 19039 0.03 0.79 18.00 879.00 46839.00 398301.50

475.48 3468.95 10427 88493 282.37 1812.49 78489 499756 40233 342197

201.75 1115.81 3502 19039 0.03 0.79 18 879 46839 398302

161.51 988.36 2361 14502 0.00 0.00 0.00 0.00

30.82 469.88 331 8437 0.00 0.00 0.00 0.00

1408.59 7639.10 60044 394440 285.31 1819.59 88402 521600 40233 342197

683.25 5332.82 8998 84650 1.58 7.72 6155 26161 46839 398302
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited

7
2

85.18 208.75 327 476 85.18 208.75 74764.17 274000.22

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

178.17 325.78 12 26 178.17 325.78 32.42 84152.97

39.29 39.29 2 2 39.29 39.29 8223.35 8223.35

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

10.87 455.73 1 3 10.87 455.73 1143.17 39698.71

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

2.66 13.07 28 63 2.66 13.07 11728.21 174041.55

316.17 1042.62 370 570 316.17 1042.62 95891.32 580116.80

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

7
3

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited

40.43 197.90 90 625 15.23 120.63 75259.76 289906.45

25.20 77.27 27 242 23.75 67.34 30115.20 79091.20

2.00 14.26 55 225 2.00 14.26 1976.13 14818.22

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

13.53 100.82 39 178 0.72 62.30 12648.70 88567.15

12.81 38.52 10 40 12.04 32.38 5543.96 37085.12

3597.80 19922.61 104505 519483 1867.39 11521.22 275083.54 1542792.30

1730.41 8401.39 50576 263309 1060.17 7349.47 137758.59 621995.50

3185.00 18206.08 105790 592086 1367.83 9457.52 0.00 0.00

1817.17 8748.56 51979 270906 1168.47 7780.10 0.00 0.00

6782.80 17150.24 105790 592086 3235.22 15129.86 0.00 547020.31

3547.58 2020.38 51979 270906 2228.64 2020.38 0.00 0.00

1.02 13.51 8 64 0.78 4.56 68.04 172.75

0.24 8.95 4 28 -0.48 7.36 3.84 93.88

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.52 14.28 4 48 0.46 13.25 157.00 9556.31

0.06 1.03 5 19 0.01 0.76 20.00 331.00

1.54 9.98 12 47 -0.47 8.12 0.00 386.04

0.30 1.86 9 47 0.77 1.86 0.00 194.55

10.91 56.14 1435 9219 -59.42 -51.28 5459.09 50494.69

70.33 107.42 699 10510 70.33 107.42 76506.46 102781.47

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

3.76 22.31 95 811 1.67 3.57 6761.29 44506.57

2.09 18.74 67 1324 2.09 18.46 1349.85 6361.80

6854.97 38547.91 107516 603256 3196.66 21146.03 377413.55 2040814.44

3658.31 17401.88 52791 283069 2336.38 15363.29 251297.90 847739.97

7
4

74■ 



irda journal | january 2011

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

223.04 1155.15 6629 33408 0.00 0.00 0 0

45.58 349.67 1565 10536 0.00 0.00 0 0

160.47 886.60 6654 33763 0.00 0.00 0 0

40.74 295.07 1781 11297 0.00 0.00 0 0

383.51 2041.75 6654 33763 0.00 0.00 0 0

86.32 644.74 1781 11297 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 1

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

383.51 2041.75 6654 33763 0.00 0.00 0 0 0 0

86.32 644.74 1781 11297 0.00 0.00 0 0 0 0

7
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irda journal | january 2011

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Company Limited

7
6

805 13,856 9,391 72,632 - 4,270,957 101,315,991

702 11,427 11,288 86,212 - - 9,633,052 198,893,918

1,316 9,163 3,226 12,050 - 403,863 6,801,189

1,053 6,992 1,821 14,179 - - 342,073 7,406,089

- - - - - - -

- - - - - - - -

1,316 9,163 3,226 12,050 - - 403,863 6,801,189

1,053 6,992 1,821 14,179 - - 342,073 7,406,089

- - - - - -

- - - - - - - -

260 2,899 110 545 - 834,976 9,634,447

280 2,712 49 542 - - 177,078 7,153,674

3,358 17,599 74,116 419,970 - 182,542 1,008,957

1,858 10,433 28,254 204,044 - - 94,998 554,971

548 3,003 74,116 419,970 - -

304 1,784 28,254 204,044 - - - -

3,906 20,602 74,116 419,970 - - 182,542 1,008,957

2,162 12,217 28,254 204,044 - - 94,998 554,971

76 594 20 132 - 48,346 175,240

2 119 5 92 - - 274 85,417

176 1,915 45 349 - 1,410,602 2,790,195

224 1,650 31 241 - - 118,809 852,956

29 359 8 119 - 264,513 7,035,558

48 335 18 197 - - 124,384 2,761,816

463 5,108 535 3,848 - 165,713 2,106,876

582 5,796 416 2,279 - - 331,002 2,410,680

744 7,977 608 4,448 - - 1,889,173 12,107,869

856 7,900 470 2,809 - - 574,469 6,110,870

974 7,587 7,243 56,451 - 611,721 5,230,191

945 5,914 3,718 54,506 - - 93,159 3,572,666

21 1,250 - - - - -

- - - - - - - -

701 5,933 29,816 208,989 - 3,610,073 24,119,778

634 4,312 26,782 162,622 - - 3,150,141 19,498,384

722 7,183 29,816 208,989 - - 3,610,073 24,119,778

634 4,312 26,782 162,622 - - 3,150,141 19,498,384

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

266 1,359 9,639 28,323 - 11,488 59,789

216 911 381 1,342 - - 7,125 118,460

8,992 70,626 134,149 803,408 - - 11,814,792 160,278,210

6,848 52,386 72,763 526,256 - - 14,072,094 243,309,032
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irda journal | january 2011

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

7
7

20 645 60 480 - -

21 422 49 533 - - - -

52 563 73 352 - -

20 163 10 148 - - - -

- - - - - -

- - - - - - - -

52 563 73 352 - - - - - -

20 163 10 148 - - - - - -

- - - - - -

- - - - - - - -

3 52 1 13 - -

4 20 - 14 - - - -

223 1,240 5,266 31,383 - -

97 533 1,737 10,992 - - - -

- - - - - -

- - - - - - - -

223 1,240 5,266 31,383 - - - - - -

97 533 1,737 10,992 - - - - - -

1 6 1 5 - -

0 2 - 1 - - - -

10 250 14 147 - -

3 102 10 107 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

11 256 15 152 - - - - - -

3 104 10 108 - - - - - -

131 418 698 4,999 - 2 - 13,143

9 83 87 1,659 1 7 3,751 47,128

- - - - - -

- - - - - - - -

21 1,266 65 603 - -

2 11 39 312 - - - -

21 1,266 65 603 - - - - - -

2 11 39 312 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

78 422 6,165 21,808 - -

14 91 411 2,340 - - - -

540 4,862 12,343 59,790 - 2 - 13,143 - -

171 1,426 2,343 16,106 1 7 3,751 47,128 - -
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non-life insurance

irda journal | january 2011

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Company Limited

6973.39 70344.17 57259 535656 -83.56 10643.13 38155139.01 722902709.32

7056.95 59701.04 95924 548803 945933446.88 1150993251.43

1998.82 15185.54 26123 171245 470.86 3409.28 12867502.35 73362470.31

1527.96 11776.26 21964 162906 230732395.55 398859875.36

2096.30 15699.39 851 6856 754.51 2342.88 2983094.83 19165508.71

1341.79 13356.51 904 7517 -5308402.94 12812094.01

4095.12 30884.93 26974 178101 1225.37 5752.16 15850597.18 92527979.02

2869.75 25132.77 22868 170423 0.00 0.00 225423992.61 411671969.37

1094.38 4333.54 149 500 702.53 414.72 166437.98 8589426.56

391.85 3918.82 10 311 -1267148.82 3271154.38

3969.06 18529.56 4508 39784 1455.06 1368.55 49264175.45 274210926.17

2514.00 17161.01 4458 39616 140173152.77 197167278.31

12309.05 73185.42 372507 2969665 1838.61 6789.05 -5845167.03 17607886.40

10470.44 66396.37 387371 2899432 6140674.26 15358287.78

7467.00 52183.81 310421 2334351 133.09 2107.17

7333.91 50076.64 418279 1754663

19776.05 125369.23 372507 2969665 1971.70 8896.22 -5845167.03 17607886.40

17804.35 116473.01 418279 2899432 0.00 0.00 6140674.26 15358287.78

556 3064 499 41681 351 994 128813 625090

204 2070 11827 45087 320556 551158

18 46 405 631 36 -22 -3843322 526899

-18 68 2437 3333 -3690535 601069

20 336 42 125 -100 -33 -13190 235366

120 368 36 143 47176 283003

515 5938 3986 32907 -8 705 3165980 4282554

524 5232 3014 26052 1121116 1806434

1108.13 9383.56 4932 75344 278.41 1644.96 -561720.04 5669909.14

829.72 7738.60 17314 74615 0.00 0.00 -2201686.18 3241663.46

1139.50 7389.40 40251 329077 232.54 1227.95 -141115.24 54238754.47

906.96 6161.45 49872 308405 64493653304.58 64537280428.77

13413.28 123858.16 102122 728474 1429.84 34275.89 18636209.88 407744005.10

11983.44 89582.27 21026 706610 34862978.46 85692983.60

74.82 898.44 3088 37397 -2.27 -95.45 28192.82 206897.97

77.09 993.89 1838 35282 136089.56 1800962.58

13488.10 124756.60 105210 765871 1427.57 34180.44 18664402.70 407950903.07

12060.53 90576.16 22864 741892 0.00 0.00 34999068.02 87493946.18

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

-0.03 2.72 0 53 53.35 -5.62 0.00 6.25

-53.38 8.34 -1005 16 -6061.16 14269.90

2919.16 27873.02 182163 820735 -1113.37 2997.20 -13880848.63 205483659.89

4032.53 24875.82 -66250 803718 21201327.19 185972988.49

54562.86 418866.73 793953 5714733 6149.60 67119.71 101671901.38 1789182160.29

48413.26 351747.02 565339 5587215 0.00 0.00 65864050070.15 66592465238.07

7
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irda journal | january 2011

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

254.85 2805.07 6848 53277 238.69 2378.88

578.17 3297.25 11730 52093 297.72 1422.20

73.34 574.52 661 5532 74.45 454.21

149.18 435.64 726 4589 101.44 375.86

1.65 21.89 21 168 5.56 50.14

3.51 16.37 14 123 7.33 17.27

74.99 596.41 682 5700 80.01 504.35 0 0

152.69 452.01 740 4712 108.77 393.13 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

68.07 591.18 188 2583 50.16 511.05 0.00 0.00

118.35 699.87 619 3257 10.45 374.34 0.00 0.00

650.64 3933.53 19649 205265 467.25 3477.21 2014.00 14669.00

1722.74 5173.63 22286 212246 350.15 3013.15 1028.00 9563.00

313.99 2689.79 15525 166419 296.41 2274.02 3398.00 10651.00

360.92 2743.89 9525 94584 54.38 1967.15 9971.00 22505.00

964.63 6623.32 19649 205265 763.66 5751.23 5412 25320

2083.66 7917.52 22286 212246 404.53 4980.30 10999 32068

54 350 665 3120 50 247 1022 11958

11 207 367 2496 12 141 2007 9944

-1 0 -3 7 0 11 0 0

0 3 137 148 1 2 261 261

0 18 0 4 0 37 0 0

-17 3 -3 1 -24 0 121 121

129 311 564 3516 29 137 1 623

-3 174 209 3146 0 77 11 68

181.61 679.40 1226 6647 79.29 431.63 1023 12581

-7.97 386.79 710 5791 -11.62 220.29 2400 10394

54.66 400.39 -250 24121 60.70 416.47 26151 212875

54.70 937.95 3447 20263 714.91 877.24 178148 426018

901.29 5107.76 3963 88313 702.37 4065.78 684304 2181804 622057 3984950

168.98 1380.56 3226 41168 -687.12 884.56 91286 10495610 390179 2258720

21.42 81.99 402 1911 12.86 72.76 781 5259 1880 29219

-5.07 23.78 65 901 -12.52 18.37 -4752 12223 738 24908

922.71 5189.75 4365 90224 715.23 4138.54 685085 2187063 623937 4014169

163.91 1404.34 3291 42069 -699.64 902.93 86534 10507833 390917 2283628

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1102.43 6244.49 23002 174857 316.56 1710.83 1539 96893

654.33 3942.21 49447 219696 84.49 1477.52 14397 5270498

3623.95 23130.01 55710 562674 2304.30 15842.98 719210 2534732

3797.84 19037.94 92270 560127 909.61 10647.95 292478 16246811
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non-life insurance
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited

8
0

4273.96 44274.93 40977 305555 8015698.73 105361855.69

3453.29 38031.58 38926 284442 0.00 0.00

2373.15 13577.50 14162 105495 7932212.61 42328432.78

1495.51 10370.50 18266 134774 0.00 0.00

1334.56 13665.88 403 3004 300698.43 3723816.73

940.74 11276.64 301 3113 0.00 0.00

3707.71 27243.38 14565 108499 0.00 0.00 8232911.04 46052249.51

2436.25 21647.14 18567 137887 0.00 0.00 0.00 0.00

234.20 3537.79 42 228 20477.70 12427554.31

1682.47 6511.28 40 234 0.00 0.00

1498.97 16066.99 3323 24334 1708729.80 14382511.89

1719.22 13800.15 3088 24340 0.00 0.00

8162.56 54016.42 439386 2901230 539268.89 3590408.01

7831.60 48669.78 439248 2609867 0.00 0.00

6545.92 44846.30 593709 4007501

6277.67 41243.65 572489 4948967

14708.48 98862.72 593709 4007501 0.00 0.00 539268.89 3590408.01

14109.27 89913.43 572489 4948967 0.00 0.00 0.00 0.00

449.09 4001.23 4869 36158 6985.31 65392.82

385.41 3300.74 4475 33767 0.00 0.00

4.17 60.37 26 250 105467.05 9792921.74

6.90 55.94 31 268 0.00 0.00

22.15 308.37 15 89 157317.56 2138356.57

14.95 384.86 9 87 0.00 0.00

244.55 1704.02 2244 17268 434307.03 7826368.98

756.39 3264.60 1991 16611 0.00 0.00

719.96 6073.99 7154 53765 0.00 0.00 704076.95 19823040.11

1163.65 7006.14 6506 50733 0.00 0.00 0.00 0.00

1020.40 8340.04 79679 612589 1882736.93 14575835.09

887.08 7233.88 35091 619763 0.00 0.00

12713.18 71876.02 63860 481828 390772.72 2609187.82

10370.17 57491.56 49512 386449 0.00 0.00

40.32 514.59 1546 15522 141247.26 1534588.95

47.17 570.28 1710 16660 0.00 0.00

12753.50 72390.61 65406 497350 0.00 0.00 532019.98 4143776.77

10417.34 58061.84 51222 403109 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

4026.61 29982.55 85376 630689 3399980.14 1073987864.88

3019.27 27451.41 88473 628272 0.00 0.00

42943.79 306773.00 890231 6240510 0.00 0.00 25035900.16 1294345096.26

38887.84 269656.85 814402 7097747 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

8
1

291.18 2158.64 7092 51132 1314.68 14173.94 0.00 0.00

196.48 1453.51 4543 32365 20.85 1453.51 0.00 0.00

63.14 484.28 810 4866 356.07 3182.92 0.00 0.00

34.57 220.15 570 4930 34.47 220.15 0.00 0.00

15.83 84.29 218 1218 305.90 1845.69 0.00 0.00

2.40 18.83 94 901 0.00 0.00 0.00 0.00

78.97 568.57 1028 6084 661.97 5028.61 0 0

36.97 238.98 664 5831 34.47 220.15 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

88.46 630.56 492 3304 400 3175 0 0

68.48 411.17 273 2336 0 0 0 0

1457.82 9379.49 76867 491429 2377 15729 0 0

977.64 5569.91 52453 289444 0 0 0 0

1256.38 8441.32 104778 693674 1817 12627 345168 2403857

836.03 5020.66 68396 686581 0 0 0 0

2714.20 17820.81 104778 693674 4193.87 28356.42 345168 2403857

1813.67 10590.57 68396 686581 0.00 0.00 0 0

51.69 500.98 781 6116 130 1051 114438 116907

32.35 245.63 548 3769 0 0 0 0

0.41 2.79 3 14 1 13 0 0

0.19 0.65 4 9 0 0 0 0

0.01 9.13 0 4 1 75 0 0

0.00 9.38 0 4 0 0 0 0

16.74 122.30 169 1415 95 755 150 976

5.05 63.83 85 717 0 0 0 0

68.85 635.20 953 7549 227.99 1894.09 114588 117883

37.59 319.49 637 4499 0.00 0.00 0 0

74.87 756.58 17121 135682 350 2659 916692 1106999

81.82 423.20 11582 79829 0 0 0 0

195.81 1513.45 4216 28832 1770 12177 1828810 2057498

98.63 865.81 1562 11294 0 0 0 0

1.94 17.53 45 448 11 137 36 846

0.91 7.57 29 167 0 0 0 0

197.75 1530.98 4261 29280 1781.67 12314.23 1828846 2058344 0 0

99.54 873.38 1591 11461 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

824.39 7897.49 28283 194916 1056 7419 363197 567147

263.15 3828.41 20236 135941 0 0 2885 15335

4338.67 31998.83 164008 1121621 9986.95 75020.67 3568491 6254230 0 0

2597.70 18138.71 107922 958843 55.32 1673.66 2885 15335 0 0
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non-life insurance

irda journal | january 2011

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited

6218.00 49337.00 84492 514178 1086.36 11497.01 9940847 78948574

5131.64 37839.99 60107 427948 1339.64 2472.99 8250225 64828694

1788.00 16215.00 21594 190984 354.84 -584.36 3792153 34398257

1433.16 16799.36 20328 162915 269.16 5250.36 3133960 28917044

1409.00 11168.00 1302 13838 592.04 2464.26 506835 4014941

816.96 8703.74 1105 7420 525.96 3569.74 263281 2830252

3197.00 27383.00 22896 204822 946.88 1879.90 4298987 38413198

2250.12 25503.10 21432 170336 795.12 8820.10 3397241 31747296

85.00 421.00 50 470 -57.66 67.24 12753 63166

142.66 353.76 105 272 -364.01 -747.40 20988 51121

2928.00 21989.00 18049 78993 621.32 6671.57 1262069 9484337

2306.68 15317.43 18370 75160 769.68 2098.43 1021966 6811653

9217.00 61459.00 449920 3057776 49.15 10946.68 1307843 8720706

9167.85 50512.32 404042 2632539 1226.85 37.32 1142340 7232415

8574.00 53310.00 721184 4978058 2125.40 19620.96 0

6448.60 33689.04 164592 1144845 1179.60 -3127.96 0

17791.00 114769.00 721184 4978058 2174.55 30567.64 1307843 8720706

15616.45 84201.36 404042 2632539 2406.45 -3090.64 1142340 7232415

850.58 3394.33 8039 46803 453.95 520.86 0

396.63 2873.47 4980 39276 71.07 237.51 0.00 0

379.77 814.56 573 4012 389.70 326.04 64368 141771

-9.93 488.52 460 3377 -6.29 -0.90 -1683 80241

176.29 477.53 158 1135 163.43 210.12 35076 95015

12.86 267.41 150 1396 -7.19 49.00 2669 46902

786.36 1862.58 1768 13767 534.84 372.75 239241 566670

251.52 1489.83 2841 17747 -33.59 254.65 75077 390273

2193.00 6549.00 10538 65717 1541.92 1429.77 338684 803455

651.08 5119.23 8431 61796 24.00 540.26 76062 517416

701.00 6492.00 37131 334760 76.90 633.42 2308199 21377622

624.10 5858.58 29879 332511 35.63 1756.08 2251552 21138350

10886.40 88645.34 76997 834292 2497.82 26162.38 1503797 12245057

8388.58 62482.96 121334 679697 2710.51 17703.28 1352084 10253222

892.60 5714.67 2446 76497 59.60 1093.85 262607 1681345

833.00 4620.82 21540 76375 322.07 1340.50 246158 1351231

11779.00 94360.00 79443 910790 2557.42 27256.22 1766404 13926402

9221.58 67103.78 142874 756073 3032.58 19043.78 1598242 11604452

0.00 0.00 0 0 -0.14 -0.39 0

0.14 0.39 20 90 0.02 -0.93 0

0.00 0.00 0 0 -1.76 -16.63 0

1.76 16.63 58 81 1.46 16.63 0

3970.00 32443.00 161944 1136795 -285.00 -9934.27 765301 6254049

4255.00 42377.27 143651 938873 -71.78 11000.90 793226 5630881

48862.00 353743.00 1585648 11282358 8660.79 70051.47 22001088 177991509

40201.21 283691.53 993561 6540524 7968.79 41910.21 18551842 149562278

8
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

961.86 3947.85 7253 72448 0.00 0.00 0 0

397.18 2738.14 8565 65297 164.48 1081.86 105 1171

145.12 492.30 832 13475 0.00 0.00 0 0

60.54 615.07 1250 8028 28.09 541.50 0 44

8.64 50.49 178 1222 0.00 0.00 0 0

9.72 44.59 160 783 3.54 9.90 0 0

153.76 542.79 1010 14697 0.00 0.00 0 0

70.26 659.66 1411 8811 31.64 551.40 0 44

0.00 0.00 0 0 0.00 0.00 0 0

14.85 15.35 10 10 4.41 3.66 0 0

554.20 1407.66 4248 9007 0.00 0.00 0 0

145.41 770.04 2889 8119 75.04 343.64 8 81

5119.70 14289.55 54278 419786 0.00 0.00 0 0

2477.38 26173.41 64026 401639 345.72 1287.64 254 3300

3068.56 11093.34 86767 660767 0.00 0.00 0 0

856.55 6433.80 25961 154920 159.64 764.35 963 0

8188.26 25382.88 86767 660767 0.00 0.00 0 0

3333.94 32607.21 64026 401639 505.35 2051.99 1217 3300

29.84 246.66 406 4604 19.23 112.39 231 448

35.97 262.37 683 4762 6.90 69.86 153 277

1.18 27.97 35 546 0.00 0.00 0 0

1.61 18.34 49 496 0.48 11.01 4 10

0.58 2.74 11 29 0.00 0.00 0 0

0.19 1.13 6 300 0.12 0.50 0 0

5.78 73.29 83 1108 0.00 5.71 0 0

7.09 47.82 242 1601 1.43 10.73 0 0

37.38 350.66 535 6287 19.23 118.10 231 448

44.86 329.66 980 7159 8.93 92.10 157 287

2996.50 4340.15 8455 31738 48.80 2436.33 24813 110570

144.59 5537.51 3187 25699 8.58 97.45 8544 47066

2051.26 5042.61 7322 72868 579.61 6914.45 843233 4769506 324185 1664818

395.17 2121.84 6744 48356 102.02 3381.66 5869 505039 249802 1179351

49.25 248.27 295 3416 0.00 5.94 7762 8125 2577 9759

14.55 82.35 398 2346 4.72 26.32 269 1862 1598 7612

2100.51 5290.89 7617 76284 579.61 6920.40 850995 4777631 326762 1674577

409.72 2204.19 7142 50702 106.74 3407.99 6138 506901 251400 1186963

0.00 0.00 0 0 0.00 0.00 7736 7736

0.00 2.24 2 20 0.00 0.06 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 1 0.00 0.00

2431.90 10324.79 37748 247587 380.69 4537.81 6929 155437

1066.75 6481.95 36945 237570 318.39 1074.71 2670 21127 0.00 0.00

17424.38 51587.67 207912 1538601 1028.33 14012.64 890704 5051822 326762 1674577

5627.56 51345.95 151117 959945 1223.56 8704.85 18838 579979 251400 1186963
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Limited

8
4

526.52 2968.68 6571 53570 265.07 928.75 320911.05 3556282.11

261.45 2039.93 6589 49636 251.91 1984.66 316376.41 2368546.67

43.74 320.62 97 733 -25.99 57.87 418457.86 2347370.35

69.73 262.75 64 510 65.31 240.63 373298.03 1432205.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

43.74 320.62 97 733 -25.99 57.87 418457.86 2347370.35

69.73 262.75 64 510 65.31 240.63 373298.03 1432205.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

20.11 328.11 93 591 14.41 101.72 25519.41 175345.52

5.70 226.39 65 455 5.10 225.71 9499.92 225805.02

865.09 7479.49 28742 263535 397.23 5507.98 57779.04 489649.23

467.86 1971.52 18594 61790 464.19 1966.51 54076.15 203257.36

216.28 2197.90 0 0 131.28 1961.31

85.00 236.59 0 0 85.00 236.59

1081.37 9677.39 28742 263535 528.51 7469.29 57779.04 489649.23

552.86 2208.11 18594 61790 549.19 2203.10 54076.15 203257.36

13.55 51 72 416 12.68 27.74 1489 5073

0.87 23.09 15 113 0.81 22.90 93.78 2965.92

0.00 4.27 0 4 -0.03 -1.74 0 5900

0.03 6.01 1 7 0.03 6.01 5.00 5005.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.01 31.84 1 30 -0.63 20.99 1 34179

0.64 10.85 3 30 0.64 10.85 183 5774

13.56 86.93 73 450 12.02 46.98 1489.87 45151.82

1.54 39.95 19 150 1.48 39.76 281.98 13745.12

12.79 243.83 724 3537 11.43 -449.50 46322.89 1744424.40

1.36 693.33 159 1218 0.82 645.27 1493.67 8232896.26

96.92 1274.56 2239 15250 8.67 432.90 5259.11 78761.76

88.25 841.66 1312 10021 71.46 824.26 5351.20 65510.20

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

96.92 1274.56 2239 15250 8.67 432.90 5259.11 78761.76

88.25 841.66 1312 10021 71.46 824.26 5351.20 65510.20

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

238.22 1848.19 9693 80331 25.92 259.69 121835.02 994110.10

212.30 1588.50 9018 71948 202.77 1578.51 87899.58 869105.08

2033.22 16748.30 48232 417997 840.03 8847.69 997574.24 9431095.28

1193.19 7900.61 35820 195728 1148.05 7741.90 848276.94 13411070.71
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

8
5

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

100.15 787.96 3760 29664 0 0.00 0 0

98.56 654.51 3069 23820 0 0.00 0 0

100.15 787.96 3760 29664 0.00 0.00 0 0 0 0

98.56 654.51 3069 23820 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Limited

8
6

18333.9 113609.2 103756.0 369351.0 -2318.7 12674.2 676214.4 3029558.8

20652.6 100934.98 108978.0 342975.0 10577.4 35608.1 645916.2 2883532.0

18333.9 113609.2 103756.0 369351.0 -2318.7 12674.2 676214.4 3029558.8

20652.6 100934.98 108978.0 342975.0 10577.4 35608.1 645916.2 2883532.0
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

8
7

18333.9 113609.2 103756 369351 - - - - 2347224 13984052

20652.6 100935.0 108978 342975 - - - - 3674363 15088294

18333.9 113609.2 103756 369351 - - - - 2347224 13984052

20652.6 100935.0 108978 342975 - - - - 3674363 15088294
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited

8
8

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

90.30 355.75 3346 15033 90.30 355.75 36364.75 202704.63

47.94 236.32 1289 10047 47.94 236.32 159430.82 787086.45

1397.43 9302.56 42718 230720 1397.43 9302.56 68156.56 347248.42

816.87 5040.43 16863 50308 816.87 5040.43 88293.24 514187.43

31.18 312.79 2578 16279 31.18 312.79 211452.01 1318775.43

35.81 317.80 1883 15946 35.81 317.80 173068.00 1206086.50

1428.60 9615.35 45296 246999 1428.60 9615.35 279608.57 1666023.84

852.68 5358.23 18746 66254 852.68 5358.23 261361.24 1720273.93

54.44 349.94 54128 322097 54.44 349.94 270640.00 1610485.00

39.67 237.09 39396 235200 39.67 237.09 196980.00 1175740.00

1573.34 10321.05 102770 584129 1573.34 10321.05 586613.32 3479213.47

940.29 5831.64 59431 311501 940.29 5831.64 617772.06 3683100.38
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

8
9

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

6.05 11.51 905 9223 0.11 2.83 71 9167

0.06 0.19 469 1518 0.45 2.36 614 1816

128.21 678.66 3751 27338 0.00 45.85 0 9689 106468 451681

0.29 2.05 32 217 2.36 14.53 202 1435 41215 252152

2578 18512

2812 19969

128.21 678.66 3751 27338 0.00 45.85 0 9689 109046 470193

0.29 2.05 32 217 2.36 14.53 202 1435 44027 272121

134.26 690.17 4656 36561 0.11 48.69 71 18856 109046 470193

0.35 2.24 501 1735 2.80 16.89 816 3251 44027 272121
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Limited

9
0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

7163 48683 988 7262 523 3005 298653 2678813

6640 45678 1085 7652 765 5080 276088 2506067

7163.36 48682.73 988 7262 523.36 3004.73 298653.07 2678813.37

6640.00 45678.00 1085 7652 765.00 5080.00 276088.00 2506067.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

9
1

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

6

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 6 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited

9
2

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

241.05 1059.84 2753 12182 234.58 1053.37 9782.50 42015.00

241.05 1059.84 2753 12182 234.58 1053.37 9782.50 42015.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

241.05 1059.84 2753 12182 234.58 1053.37 9782.50 42015.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

9
3

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

13.63 14.47 89 196 0.00 0.00 0 0 4197 18843

13.63 14.47 89 196 0.00 0.00 0 0 4197 18843

0.00 0.00 0 0 0.00 0.00 0 0 0 0

13.63 14.47 89 196 0.00 0.00 0 0 4197 18843

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited

0 0

0 0

0 0

0 0

0 0

0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0

0 0

0 0

0 0

0 0

0 0

0 0

0 0

0.00 0.00 0 0 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0

0 0

0 0

0 0

0 0

0 0

0 0

0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

87.05 711.40 10537 73359 31.23 194.79 147491.74 959800.38

55.82 380.62 10113 55580 -1178.41 -1055.11 78126.24 487659.33

19723.03 76346.39 70668 430750 248.09 11568.94 180797.70 22770097.95

19474.94 61895.95 42191 262361 13514.77 32635.52 68332.70 21778496.31

66.92 781.00 272312 295800 11.73 231.35 299124.00 2508338.39

55.19 507.64 2359 16076 31.49 251.99 239840.26 3054565.90

19789.95 77127.39 342980 726550 259.82 11800.29 479921.70 25278436.34

19530.13 62403.59 44550 278437 13546.26 32887.51 308172.96 24833062.21

33.04 256.14 11752 91069 -7.89 26.63 117520 910690.00

40.93 229.51 14669 81502 9.42 12.87 146690.00 815020.00

19910.04 78094.93 365269 890978 283.16 12021.71 #VALUE! 27148926.72

19626.88 63013.72 69332 415519 12377.27 31845.27 532989.20 26135741.54
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF OCTOBER, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

9
5

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

34.37 266.24 4131 31287 29.29 233.79 17262 163873.00

18.62 112.14 4725 26232 34.20 225.48 27956 290745.00

12253.36 28617.43 24611 148686 7072.75 45911.58 37590 8697731.00 4407070 57324284

379.32 2312.71 16311 102960 18860.99 58034.46 83150 96725692.00 111554 96880775

11.91 164.61 374 4598 34.56 358.36 1482 12659.00 2735 26218

8.62 107.63 309 3108 27.75 262.58 1172 9105.00 2359 16074

12265.27 28782.04 24985 153284 7107.31 46269.94 39072 8710390 4409805 57350502

387.94 2420.34 16620 106068 18888.74 58297.04 84322 96734797 113913 96896849

0.00 108.50 0 38574

0.00 104.06 0 36470

12299.64 29048.28 29116 184571 7136.60 46612.23 56334 8912837 4409805 57350502

406.56 2532.48 21345 132300 18922.94 58626.58 112278 97062012 113913 96896849
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SPREAD THE WORK...
The above advertisement is issued by IRDA in the Public interest.

Those wishing to publish it for spreading consumer awareness of Insurance
may use this artwork for reproduction.

"It's three weeks since I sent 
all the documents for the claim ... 
I hope they send the money soon." 

"Yes, they will. When all the papers 
are in order, they have to settle 

within 30 days. It's the rule!" 
The Insurance Regulatory and Development Authority (IRDA), the supervisory body of insurance companies in India, 
protects the interests of policyholders. Here are some of the regulations laid down by IRDA: 

• A claim has to be paid or disputed by the insurance 
company, giving relevant reasons within 30 days of 
receiving all relevant documents. 

• The insurer shall furnish the prospect, a copy of the 
proposal form, free of charge, within 30 days of the 
acceptance of a proposal. 

• Proposals shall be processed and communicated 
within 15 days of receipt by the insurer. 

• In case of delay in settlement of claim after 
submission of all necessary documents, the insurance 
company will be liable to pay a stipulated amount 
of interest. 

• A life insurance policyholder is entitled to a "Free Look 
Period" of 15 days (from the date of receipt of policy) 
to cancel the policy. 

• An insurance company shall respond within 10 days of 
receipt of any communication from its policy holders. 

Issued in public interest by: 

oftm~ JITT~'lfmmUI 
Insurance Regulatory and 
Development Authority 
3rd Floor, Parisrama Bhavanam, 
Basheerbagh, Hyderabad 500 004. 

Website : www.irda.gov. in 
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The insurance sector faces many challenges, including the emerging regulatory challenges. I'm sure
that they (the regulators) are better placed to face those challenges due to the existence and efforts
of a strong global actuarial profession.

State insurance regulators recognize the important role of licensed health insurance professionals in
serving the needs of individual consumers as well as the business community.

It is very important for an auditor to maintain an attitude of professional skepticism; and the firm
should assist in establishing and maintaining this.

It is not easy to achieve or maintain quality service to customers if the staff of a service provider is
professionally proficient but lacks passion in what they are doing.

Having risk management tools and capabilities alone will not be enough. The challenge is often in
successfully integrating enterprise risk management into the insurer's business, and this would
require effective governance.

If there is an enhancement of FDI, there perhaps will be greater activity in the IPO space. We won't
wait for FDI limits to be raised. We will wait for the companies to complete ten years; and after that it
is up to them.

Mr. Peter Braumuller

Ms. Jane L. Cline

Mr. Paul M Koster

Mr Norman T.L. Chan

Mr. Goh Chok Tong

Mr. J. Hari Narayan

Chair, IAIS Executive Committee

NAIC President and West Virginia Insurance Commissioner

Chief Executive, Dubai Financial Services Authority

Chief Executive, Hong Kong Monetary Authority

Senior Minister, Government of Singapore

Chairman, Insurance Regulatory & Development Authority, India

RNI No: APBIL/2002/9589

view point

If undelivered please return to:

IRDA, Parishram Bhavan, 3 Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100
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